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Tuesdav, August 6, 1991/Sravana 13,
1913 (Saka)

The Lok Sabha met at
the Clock

Eleven of

'[MR. SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS
[English]

Fleet Renewal by Air India and
Indian Airlines

4
¥307. SHRI V. SREENIVASA
' PRASAD:

SHRI M. V. CHANDRA-
SHEKARA MURTHY:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state: :

have
the
the

(a) whether the Government
expressed serious concern over
aged fleet of the Air India and
Indian Air-lines;

(b) if so, whether the Government
have any proposal for the fleet rene-
wal programme on a long term basis;

" () if so, the details thereof and the
time by which a decision in this re-
gard is likely to be taken?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIA-
TION AND TOURISM (SHRI
M.O.H. FAROOK): (a) to (¢) The
fleet requirements of Air India and
Indian Airlines are kept under con-
stant 1eview. Both Air India and
Indian Airlines have been directed
recently to prepare a long term pers-
pective plan for fleet renewal. A de-
cision will be taken after the plan is
submitted and considered.

SHRI V. SREENIVASA PRA-
SAD- Sir, sometime back, the Mini-
ster has expressed his serious concern
over the ageing fleet of the Air India
and the Indian Airlines. Now in his
reply also he has stated that he has
cdirected the Air India and the Indian
Airlines (o prepare a long term pers-
pective plan for fleet renewal. 1 would
like to know from the hon. Minis-
ter what exactly are the necessary
steps that are going to be taken by
the Air India and the Indian Airlines
for the renewal of the ageing fleet.

SHRI M. O. H. FAROOK: Sir,
the plan will be submitted soon and
we will take a decision.

SHRI V SREENIVASA PRA-
SAD: What are the steps...(Inter-
Fuptions).

MR. SPEAKER:
yet to be taken,

SHRI V. SREENIVASA PRA-
SAD: My second supplement is re-
garding Airbus A-320. I would like
to know whether the Government is
evaluating the performance of the A-
320. 1t already had a tragic crash m
Bangalore and it had a couple of em-
ergency landings at other places due
to technical fault. 1 would like to
know from the hon. Minister as to
what steps are being taken to im-

prove the performance and safety of
airbus A-320.

The decision is
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MR. SPEAKER: This is uncon-
nected to the main question. 1f you
want to answer, 1 have no objection.

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAV RAO SCINDIA): This is
not relevant to the main question. But
I would certainly use this opportunity
to put at rest any misconception
about the A-320. As far as its per-
formance is concerned, it is known
all over the world that this aircraft
is the latest in the state of the art
technolcgy and there is nothing wrong
with the aircraft. The Ramdas Com-
mittec went into all the aspects after
the tragedy that took place in Banga-
lore and the Committee had mainly
put in down to pilot error. But there
are other recommendations regarding
infrastructure support that is required.
Almost all those items have been im-
plemented. In fact, as far as the air-
craft is concerned, there are no majors
problems wn the aircraft. Small snags
appear in every type of aircraft and
there is nothing to worry about. A-
320 is a very safe aircraft and as |
have said just now. it represents the
latest in thie state of the art techno-
logy.

SHR!I M. V. CHANDRASHE-
KARA MURTHY: 1 would like to
know from the hon. Minister what is
the normal lifespan of an aicraft at
the iuteruational level, when compar-
ed to our standards. Also, how is
the age of an aircraft determined? Is
it in terms of years or in terms of
its total flying hours?

SHRI M. O. H. FAROOK: Sir,
we have a mixed fleet. The interna-
tional standard varies from country to
country. As far as we are concern-
ed, we are keeping it from 15 to 20
years. We want to keep it within 15
years. That is our target.

[Translation]
SHRI SHANKAR SINGH VA-
GHELA: Mr. Speaker, Sir, I would

like to know the period for which the
air-buses were grounded and the loss
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incurred by the Government as a result
there of.  What is the present posi-
tion and thc number of airbuses lying
idle and the reasons thereof; whether
it is because of dearth of pilots or
the trained pilots. For how long A-
320 Airbuses were grounded till to-
day, ard the total loss suffered be-
cause of the same and the reasons for
keeping these airbuses idle. (Inter-
ruptionsy

SHRI MADHAVRAO SCINDIA:
Sir. again 1 don’t think this is really
related to the main question.

- MR. SPEAKER: The question
is about the planning of the capacity
utifisation.

SHRI SHANKER SINGH VA-
GHELA:  Sir, it relates to the aged
fleet of the Air India.

SHRI MADHAVRAO SCINDIA :
I can very much answer this ques-
tion nuow when we are throwing the
whole subject open. [ agreed to ans-
wer the supplementary put by the
hon. Member just now, though it was
not related to the main question. In
this way if 1 start answering every
supplementary. . ({uterruptions)

SHRI RAM NAIK: When you
can answer the supplementary put
by the other hon. Member, why can-
not you answer this one?

SHR1I MADHAVRAO SCINDIA:
As this question is not related, I
don’t have the notes ready to support
me. | stand to be corrected. But 1
think A-320 was grounded between
the pericd of 8 to 10 months. After
examination they were put into opera-
tion first on the evacuation of the
Gulf and later they were brought into
service sometimes in November or
December. The Hon. Minister of
Power informed me that it was in
November. As he has a store of in-
formation, 1 would like to rely on
what he is saying. The fact of the
matter is that we have 18 A-320.
Normally. on an average two are al-
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ways in maintenance by rotation. The
rest of 16 are in flying condition but
al no given time more than 12 are in
the air because one of the recommen-
dations of the Ramdas Committee
was that our pilots should be even
more vigorously trained to be able to
handle the latest technology that the
cockpit has got. We do not in any
way want to compromise with the
safety of the passengers. So, until
we are certain that the pilot is fully
trained. we will not put him in com-
mand or we will not put him in the
cockpit of A-320. So far we have
eiiough crew to handle 12 A-320.
Intensive training is going on and by
December we should have enough
crew to man the entire fleet of 16
which will be in the air at one given
time.

SHRI BASU DEB ACHARIA: T
wounld like to know whether it is a
fact that three out of 11 Air bus 300
have been lying idle for the last se-
veral months at Bombay Airport be-
canse the Indian  Airlines engineers
are demanding parity in wages with
the Air India.

MR. SPEAKER: The question is
about aging of aircrafts and augment-
ing of the fleet capacity.

SHRI BASU DEB ACHARIA:
Sir, my question relates to capacity
ufilisation as three aircrafts are lying
idle for several months. 1 would like
to know whether the Government will
take up this matter with the Indian
Airlines Engineer.

SHRI NIRMAL KANTI CHAT-
TERIJEE: Sir, the question refers to
the fleet renewal.

MR. SPEAKER:

No, you don't
have to explain.

SHRI BASU DEB ACHARIA:
My supplementary relates to capacity
utifisation also.

MR. SPEAKER: Please come to
the point The ambit of the ques-
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tion should not be so wide that you
don’t get pointed reply.

SHRI BASU DEB ACHARIA:
Sir, he is ready to reply. I have said
that three eaircrafts are lying idle.

SHRI MADHAVRAO SCINDIA:
Sir, as this is not a matter of age but
of wage. I would require a separate
notice.

SHRT MANORANJAN BHAKTA:
Sir. durmg the past Congress Go-
vermmment, headed by Shri Rajiv Gan-
dhi there used to be a flight from
Delhi via Bhubaneswar to Port Blair.
But subsequently this was withdrawn.

" Then. again permission was given to

private aircraft to fly to Port Blair.

MR, SPEAKER: This does not
pertain to this question. You are a

very good friend of the Civil Avia-
tion Minister. You can talk to him

privately.
SHRI MANORANJAN BHA-
KTA: Sir, T would like to know

from the hon. Minister whether it is
due to the ageing of the aircraft, the
aircraft were grounded. When is he
going to restore the air services? This
is my pointed question.

MR. SPEAKER:
ple question.

It is a very sim-

SHRI MADHAVRAO SCINDIA:
Sorry.

MANORANJAN BHA-
KTA: T have asked a pointed ques-
tion. 1 wanted to know whether it is
due to ageing of the aircraft that they
are grounded. It comes within the
ambit of this question.

SHRI

MR. SPEAKER: He wants a
separate notice.

SHRI MADHAVRAO SCINDIA:
It is nothing to do with the ageing of
the aircraft.
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SHRI RAM NAIK: There is a
particular age for every aircraft. It
depends upon the company which is
producing or manufacturing it. 1
want to kuow how many aircrafts are
in use at present which are overaged?
I want to know the number and why
are they being used?

SHRI MADHAVRAO SCINDIA :
There is no particular specification as
far as my knowledge goes, laid down
for the use of an aircraft, the ageing
of an aircraft...

SHRI RAM NAIK: It should be
there.

SHRI MADHAVRAO SCINDIA:
Because throughout its life, every
single part of an aircraft is under
coustant renewal. But every Airlines.
normally. ensure that maintenance
costs are kept down and the useability

goes up. Because with age, natural-
ly. all of us tend to wear a little
quicker.  Therefore. it is not that the

aircraft was unsafe to fly beyond 15
yeais or 20 years. The hon. Member
will be surprised to know that a quar-
ter of the total fleet in the world is
above the age of 20 years. So, it is
-not that it cannot fly, it can fly but

Ehe cammercial viability becomes very
10w,

SHRT RAM NAIK: That is what
we want.

SHRI MADHAVRAO SCINDIA:
1 am just marshalling the facts.
Therefore, the commercial  viability
does certainly go down because the
maintenancs effort required is all that
much greater.

Moreover, our Indian Airlines’
fizet is fairly now young in age. Be-
cause wc have eighteen A320s which
are a:most new and we have 12 which
will be coming in I think some time
in early, 1995. It will bring down
the average age considerably. Apart
from thai, we are also going into a
long term perspective plan so that a
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uniform policy is laid down over the
future 20 years in order to see that
there is no ad hoc and arbitrary deci-
sion taken. Of course, the decisions
will have to be changed depending on
the market conditions and techno-
logy changes. But generally, we will
try and fcllew that  and bring the
average age of an aircraft down. But
none of our aircraft are unsafe. That
is what the Mecmber is meaning and
no particular age is laid down...

SHRI RAM NAIK: What about
the economic viability?

SHRI MADHAVRAO SCINDIA:
Naturally. the economic viability goes
down. Wiy do we want to keep the
aircraft? Not just because they are
oood looking and that they are young.
It is because, the commercial viability
goes down. v

So. we have 4 Boeing 737s which.
we are going to retire. In fact we
have already advertised for sale. I
think mwst of them are over 20 years
old. We are considering also, further
phasing out of another eight which
are ranging between 15 years and 19
years so that we can bring that age

down. So. about 12 aircraft will be
phased out very soon of which 4

Boeings have already been advertis-
ed. These are Boeing 737s.

[Translation]
SHRI YELLAIAH NANDI: Mr.
Speaker. Sir, in Andhra Pradesh,

Tirupati Balaji is one of the most
scared places.  Earlier, a 48 seater
aeroplane Avro used to ply there.
which is now replaced by a 18 seater
Vayudoor aeroplane and because of
the lower capacity the passengers are
facing great difficulty. I would like
to know from the Minister through
you whether there is any proposal
under consideration to resume opera-
tion of 48 seater Avro Aeroplane.

[English]

MR. SPEAKER: Disallowed.
(Interruptions)*

*Not recorded.
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[Translation]

SHRI DAU DAYAL JOSH1: Mr.
Speaker, Sir, will the hon. Minister
be pleased to state whether the places

where Vayudoot services have heen
mtroduced. ..
[English]

MR. SPEAKER: Disallowed.

(Interruptions)*

SHRIMATI GEETA MUKHER-
JEE: In view of the ageing of the
aircrafts and in view of resource con-
straint, will the Minister think of
withdrawing some of the domestic
flights whick are not essential so that
both of us can be saved?

SHRI MADHAVRAO SCINDIA :
These schedules and flight destinations
are matterc which are under con-
stant review.

SHRI SHRAVAN KUMAR PA-
TEL: Apart from the economic via-
bility of the old aircrafts, there is a
factor which is known as metal fati-
gue of the aircraft. Is the hon. Mini-
ster aware of that aspect and has that
aspect also been taken into considera-
tion?

SHRI M. O, H. FAROOK: All
the aspects have been taken into con-
sideration.

[Translation)
Mailani-Shahjahanpur Railway Line

*308. DR. P. R. GANGWAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether a railway line was in
operation between Mailani-Shahjah-
anpur long back;

(b) whether it was promised recent-
ly to operate the said line; and

*Not recorded.
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(c) if so, when this line is likely to
be restored?

[English)]

THE MINISTER OF STATE IN
THE MIXNISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes,
Sir.

(b) No, Sir.

{c) Does not arise.

[Translation]

DR. P. R. GANGWAR: A rajl-
way line was in operation between
Mailani and Shahjahanpur which has
been abandoned now. May I know
whether that area is not inhabited by
human beings? The entire popula-
tion of that area is worried because
that 1ailway line has been removed.
When this line is likely to be restored
and the steps being taken by the Gov-
ernment in this regard?

[English)

SHRI MALLIKARJUN: Actual-
ly, this line had been abandoned be-
fore Independence. Now, at the mo-
ment, the land is with the State Go-
vernment: and in that land the con-
struction of National Highway No. 29
is going on.

[T ranslation]

DR. P. R. GANGWAR: I mean
to say that this abandoned line may
kindly be restored so that the com-
mon men may get some relief. May
I know by when this line is likely to
be restored?

[English]

SHRI MALLIKARJUN: Thers
is no question of constructing any
line. However, for the facility of the
passengers, there is a service from
Mailani to Pilibhit and from Pilibhit
to Shahjahanpur.
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[Translation] -
Damage to Railway property
+
*309. SHRI PRABHU DAYAL
KATHERIA:
SHRI B. L. SHARMA
‘PREM’:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether there has been unprece-
dented iucrease in the number of
train accidents. and the cases of dam-
age to rajlway property by terrorists
during the last few years;

(b) if so, the reasons therefor and
the extent of damage done to railway
property so far in both circumstances
during the last two years and the
current year (till date). and

(c) the steps being taken by the
Government in this regard?

[English]

" THE MINISTER OF STATE IN
THE ‘MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to
(c) A statement is laid on the Table
of the House.

STATEMENT

(a) While there has been no in-
crease in the number of train acci-
dents during last few years, there is
an increasc in terrorists’ activities.

(b) The extent of damage to Rail
way property due to terrorists’ activi-
ties and accidents is nearly Rs. 64
crores.

_(c) Security arrangements have been
tightened * in co-operation with the
State GoOvernments.

{Translation)

SHRI PRABHU DAYAL KATHE-
RIA: Mr. Speaker, Sir, will the hon.
Minister be pleased to state whether

AUGUST 6, 1991
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there has been unprecedented increase
in the number of train accidents and
cases of ‘damage to railway property
by terrorists during the last few years?
If so, the reasons therefor and the ex-
tent of damage caused to railway pro-
perty during the last two years as a
result of accidents and terrorist act-
vities and the current year; and the
steps being taken by the Government
in this regard?

[English]

SHRI MALLIKARJUN : Because of
the terrorist activities mainly in Pun-
jab, Assam and Andhra Pradesh—as
the hon. Member desires to know abo-
out it year-wise-this has been mostly
taken in Northern Railway, North-
East Frontier Railway and South-
Central Railway. In Northern Rail-
way, in 1989-90. there were 29 cases:
in 1990-91, there were 54 cases; and
upto July 1991, there were 14 cases.
The total number of cases is 97. And
the property lost is to the tune of Rs.
28,70,158.

On the- South Central Railway in
1989-90 there were four cases, in 1990-
91 there were 23 cases and in 1991
up to July there were six cases. total-
ling 33 cases. The extent of damage
was to the tune of Rs. 1,56,82,482.

On the Northeast Frontier Railway
in 1989-90 there were 21 cases, in
1990-91 there were 12 cases and in
1991 up to July there was only one
case, totalling 34 cases. The extent of
damage was to the tune of Rs.
79,82,000.

On the Western Railway there were
two cases in 1989-90, in 1990-91 there
was only one case and in 1991 up to
July there was no case, totalling three
cases. The extent of damage was to
the tune of Rs. 50,000.

The total amount of all these cases
is Rs. 2,65,84,940, that is, almost Rs.
2.66 crores. Thesle }hixé%s have fbe%n
happening particularly because of sab-
otaFg%e activity, bomb blasts and firing
on trains. In this connection 1 would
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like to say that the property lost so
far as the Railways are concerned in
1989-90 was Rs. 12.86 crores in res-
pect of rolling stock and Rs. 6.18
crores for Permanent Way; and in
1990-91 the loss of rolling stock was
to the tune of Rs. 35.58 crores and
that of Permanent Way was to the
tune of Rs. 7.11 crores. It totals Rs.
64 crores.

[Translation]

SHRI PRABHU DAYAL KATH-
ERIA: Hon. Mr. Speaker. Sir, the
hon. Minister is saying that no acci-
dent took place during the last few
years .but it appears from the answer
that there have been 134 train acci-
dents during three months in which 41
people lost their lives. If it is a fact,
the reasons therefor?

[English]

_SHRI MALLIKARJUN: The acci-
dents have taken place. That is a fact
of reality. But as such, the rate of
accidents is coming down compared
to the previous years. The real rea-
sons for such things are, human fail-
ure which accounts for 65 per cent,
10 per cent due to road users and 25
per cent due to failure of equipment.

{Translation] -

SHRI ANKUSHRAO RAOSAHEB
TOPE: Mr. Speaker, Sir, whether it is
a fact that 70 per cent accidents have
taken place due to the negligence of
Railway employees and only 3 per
cent because of sabotage?

[English]

SHRI MALLIKARJUN: That is
what I have mentioned, that about 65
per cent is due to human failure.

" SHRT RAM -KAPSE: While reply-
ing to the supplementary the Hon.
Minister has given the figures of acci-
dents and deaths. Actually, I would
like to know how many accidents oc-
curred and how many of them were
due to terrorist activity. Separately,
1. would like. to know the number of
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cases in which the accidents occurred
due to other failures and the number
due to terrorist activity. I want the
bifurcated figures.

SHRI MALLIKARJUN: So far as
the terrorist activity is concerned, on
the Northern Railway, during 1989-90
there were 18 accidents on track, one
at station, and five in trains, and al-
together 91 people were injured and
20 were killed.

In 1990-91 there were 28 accidents
on track, two at station, and one in
train resulting in the death of six peo-
ple and injuries to 93.

In 1991-92 up to July, there were
15 accidents on track, one at station
and there was no accident in train.
Three people were killed and 19 were
injured.

Due to derailment there was one
case in 1989-90, there were four cases
in 11990-91 and two in 1991-92, up to
July.

Due to firing on trains. there was
no case in 1989-90, there were sixteen
in 1990-91 and three in 1991-92, up
to July. These resulted in five deaths
and 31 injured in 1990-91 and 75
deaths and 44 injured in 1991-92 up
to July.

SHRI RAM KAPSE: What is the
number of deaths due to accidents and
the number due to terrorist activity,
separately?

[Translation]

SHRI B. L. SHARMA PREM: Mr.
Speaker, Sir, rail accidents in. 1988-89
have............ - L

SHRI RAM KAPSE: He has stated
it in the reply.

SHRI B. L. SHARMA PREM: led
to a loss of Rs. 551.1 lakh whereas
the loss suffered in.1989-90 has incre-
ased to Rs. 1285.7 lakh. - Nearly 65%
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of these accidents occurred due to neg-
ligence on the party of the railway
staff. I want to know, through you,
as to what action the Government has
taken against those responsible for the
accidents. Apart from this, 20% of
the accidents have occurred due to fail-
lure of equipment. What steps have
been taken by the Government to re-
place the faulty equipments?

[English]

SHRI MALLIKARIJUN: Sir, so far
as the human failure of the railway-
men is concerned, necessary instruc-
tions have been issued that the rail-
waymen should be very cautious. And
they have been subjected even to me-
dical tests, periodical checks and so
on and so forth. Sometimes the dri-
vers are also subjected to periodical
checks.

So far as the equipment failure is
concerned, the concerned mechanical,
electrical and all these divisions have
been given firm directive that should
be cautious and use the standard ma-
terials and not the substandard mate-
rials for want of funds even for sig-
nals and telecommunications.

[Translation)

SHRI ARVIND NATAM: Sir, I
would like to know from the hon.
Minister as to what special safety
measures the Ministry has taken in
the states of Punjab and Assam in
view of the terrorist activities there?

[English)

SHRI MALLIKARJUN: Sir, we
have taken the following steps:—

1. Vulnerable railway stations, vi-
tal installations and important
bridges are being provided
protection.

2. All important trains are being
escorted in affected areas.

3. Track patrolling is being under-
taken in identified vulnerable
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4. Patrol specials have been pro-
vided before important Mail/
Express trains for piloting in
Punjab and other affected areas.

5. Sniffer dogs have been deputed
in certain places in order to de-
tect explosive materials in the
trains.

6. Travelling public is being al-
erted through public address
system to be careful about sus-
pecious articles/unclaimed lug-

gage.

7. Random checking of passengers’
luggage at important stations
have been introduced.

8. Ticket checking staff have been
instructed to prevent entry of
unauthorised persons in coa-
ches.

9. Control rooms have been ope-
ned for better coordination and
taking immediate steps in affec-
ted areas.

MR. SPEAKER: If it i3 too long
you can lay it on the Table of the
House.

SHRI MALLIKARJUN: This
matter concerns everyone, Sir. That
is why, I have been giving all these
details.

[Translation]

SHRI RAJNATH SONKAR SHA-

STRI: Mr. Speaker, Sir, the hon.
Minister just told us....
SHRI KESRI LAL: Sir, I would

like to ask the hon. Minister....

MR. SPEAKER: I have not allow-
ed you to speak. This will not go on
record. :

SHRI RAJNATH SONKAR SHA-
STRI:... that the Railways have suff-
ered damages to the tune of Rs. 1266
lakh on account of terrorist activity
and nearly 250 accidents took place.
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ﬁ[ust 15 days back a train from Bareil-
ly kept running without driver up to
140 kilometres. Other incidents like
failure of Locomotive and robbery
occur frequently on the North Eastern
and Northern Railway. What steps
are being taken by the Government
in this regard and how much loss (in
crores of rupees) has been suffered by
the Railways?

MR. SPEAKER : This is human
failure. He has already answered
that. C ‘

[English]

SHRI SOBHANA DREESWARA
RAO VADDE: Sir, in Andhra Pra-
desh, because of increase in Naxalite
activities, several times, they are da-
maging the properties of the Railways.
Sometimes it so happens that passen-
gers are also suffering and a large
number of people died in a fire acci-
dent, caused by the Naxalites. I would
like to know from the hon. Minister
whether he is aware of similar such
incidents taking place in other parts
and recently near Bheemavaram,
where an incident had taken place in
which one first class passenger died.
Will the Minister take suitable steps
to compensate such victims who are
travelling in the Railway trains?
(Interruptions)

MR. SPEAKER: You cannot make
a speech Shri Rao, during the ques-
tion hour. There are others who want
to ask questions.

SHRI MALLIKARJUN : We do
have a scheme that if any passenger
dies during an accident or in any
similar such manner, compensation of
Rs. 2 lakhs is paid for the dead by
the Claims Settlement Tribunal.

LLate Rumming of Mail Trains

*310. DR. SUDHIR RAY : Will
the Minister of Railways be pleased
to state: S

(a) whether Express, Mail and

Superfast trains often run late, thro-
ughout the country; and
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(b) if so, the remedial measures
contemplated by the Government in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) : (a) No,
Sir.

(b) Maintaining  punctuality of
trains is an ongoing continuous effort.

DR. SUDHIR RAY: The Minister
has made an evasive statement be-
cause for the last six months, almost
all the superfast Express trains are
running and arriving six or seven
hours late, everyday. In fact, they
have doubled the Rail fare. These
Express trains do not run even at the
speed of 50 Kms per hour, but the
Government is raising the surcharge
on the passengers. I would like to
know from the Minister what steps he
is taking so that the trains run punc-
tually?

MR. SPEAKER : He has already
answered that question.

DR. SUDHIR RAY: No Sir, he
has not answered and he has to reply
to my question.

MR. SPEAKER: Apart from your
taking regular steps, are there any
extra steps being taken to see that
the trains run on time?

SHRI MALLIKARJUN : Sir, the
punctuality depends on various fac-
tors. The hon. Member has said that
the punctuality is suffering. From
first of July, we have started monitor-
ing the punctuality of the trains. Now
the punctuality has improved. But,
we are not satisfied with this improve-
ment. We want much more improve-
ment on the punctuality and this is
the position.

DR. SUDHIR RAY: Sir, because
the trains run late sometimes over five
to six hours, everyday, long distance
passengers, particularly the second
class passengers face difficulties. 1
would like to know.from the Minister
what steps he is taking about the in-
sanitary conditions in the toilets. ..
(Interruptions)
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“MR. SPEAKER: I am not allow-
ing this.

SHRI ANANDGAJAPATI RAJU
POOSAPATI: I am a regular Rail-
way traveller and one day, the train
went late and it had arrived early in
the next morning. I would like to
ask the hon. Minister whether they
will give any compensation for taking
the train late, because, the passengers
are losing money with regard to time
and other factors. What is the com-
pensation? Atleast you can refund the
ticket, in case, they take the train
beyond a particular time.

MR. SPEAKER : This is a very
revolutionary demand. If the Minister
wants to reply, he can reply to it.

SHRI MALLIKARJUN : At the
moment, we do not have any such
proposal for refunding it.

2621 Tamil Nadu Express
2622 Tamil Nadu Express
2723 A.P. Expreess

2724. A.P. Express

2625 Kerala Mangla Exp.
2626 Kerala Mangla Expr.
2627 Karnataka Express .
2628 Karnataka Express .
2391 Maghadh Express
2392 Magadh Expresss

I can go on reading out the figures
like this. From this, I hope, the
Members will appreciate that there is
a marked improvement in the punc-
tuality of the trains. In all the rail-
ways we have nominated senior offi-
cers not only to monitor the trains but
also to look after the railway stations.
For any failure in this regard, the
specified designated officers will be
responsxble hereafter.
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SHRI SRIBALLAV PANIGRAHI:
I would like to know from the hon.
Minister, through you Sir, whether it
is a fact that for callous and negli-
gence attitude on the part of Railway
staff, most of the trains run late. I
would like to know whether any res-
ponsibility has been fixed on late
running of the trains on any of the
officials and what action has been
taken against them? During the last
one or two or three or six months,
has any attempt been made in this
regard, if not, what is the reaction
of the Government?

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF): 1
do appreciate the anxiety of the hon.
Members since all of us travel by
trains. But for the information of the
House I would like to give compara-
tive figures of June and July 1991 of
long distance trains in the matter of
punctuality.

June 1991 July 1991
56 per cent 80 per cent
23 per cent 77 per cent
36 per cent 67 per cent
40 per cent 71 per cent
10 per cent 74 per cent
36 per cent 93 per cent
46 per cent 100 per cent
53 per cent 87 per cent
zero per cent 45 per cent
10 per cent 80 per cent
[Translation]
Modemisation of Railway Units in
A]mel' th

*3]12. PROF. RASA SINGH RA-
WAT: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the number of various railway
units in Ajmer city and the arrange-
ments made for their maintenance and
safety;
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. (b) the amount spent on moderni-
sation of loco shed and carriage fac-
tories in Ajmer during the last three
years and the modifications carried
out accordingly;

(c) the nature of the works being
pegformed at present in those units;
an

(d) the number of workers and offi-
cers working there at present and the
details of their profit and loss during
the last three years?

[English]

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) Seven-
consisting of Workshop and attached
units. Maintenance of assets and
safety of workers is by respective
Railway departments ie. Civil, Elec-
trical, Mechanical etc.

(b) In the last three years Rs. 19.11
crores have been spent in expansion
and improvements to Diesel ILoco,
Carriage and Wagon POH and sup-
port facilities.

(c) Overhaul of steam and diesel
locomotives, coaches, wagons; repairs
and manufacture of sub assemblies
and components and other supporting
activities required for Railway work-
shop - operations.

(d) 10534 workers and 35 officers.
The above Railway units function as
service - departments and there is no
system of their separate profit & loss
‘accountal.

[Translation]

- PROF. RASA SINGH RAWAT:
Sir, previously Ajmer was a very im-
portant station from the point of
view of the Railways. Its Locoshed
and Carriage factories were next
in importance t¢ Bombay only on the
Western Railway. But this station has
been neglected for the past some years.
Previously the number of workers em-
ploved in the Locoshed and Carriage
factories was high but it continues to
come down now. Presently only 10,534

workers and 35 officials are left
there. Will the hon. Minister tell me
why this has happened?...(Interrup-
tions). ..

MR. SPEAKER: You cannot make
a speech. Ask your question.

PROF. RASA SINGH RAWAT:
Sir. my question is what are the rea-
sons for the continuous disregard of
Ajmer city by the Railways which is
leading to constant decline in the
Locoshed and Carriage Factories situ-
ated there? :

[English]

SHRI MALLIKARJUN: Sir, what-
ever personnel are required that have
been employed. There is no shortage
of the workers, as hon. Member has
expressed.

[Translation]

PROF. RASA SINGH RAWAT:
Mr. Speaker, Sir, it was stated that
Rs. 19.11 crore have been spent. I
want to know how much funds have
been allocated this year and for the
next two years for the expansion of
Loco and Carriage facilities and in
what way these facilities would bs
expanded?

MR. SPEAKER: The amount of
funds allocated this year can be seen
in this year’s Budget. He cannot say
anything now about the amount of
funds to be allocated next year.

[English]
[ am disallowing it.
Development of Oil Fields

+
#314. SHRIMATI GEETA MU-
KHERIJEE:
SHRI LOKANATH CHOU-
DHURY :

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether attention . of the Gov-
ernment has been drawn to the news-
item captioned *Information on petro-



23 Oral Answers

leum wells suppressed by ONGC” ap-
pearing in The Statesman dated July
12, 1991;

(b) if so, the facts and details there-
of and the reasons. for suppressing the
information with the Government’s
reaction thereto;

{c) the action taken against the per-
sons involved; and

(d) the steps taken or proposed to
be taken to develop these fields and
the benefits likely to accrue there-
from?

THE MINISTER OF STATE 1IN
THE MINISTRY OF PETROLEUM
AND NATURAL GAS AND MINI-
STER OF STATE IN THE MINIS-
TRY OF DEFENCE ({SHRI
S. KRISHAN KUMAR): (a) and (b)
There has been no suppression of in-
formation by ONGC. The news report
is speculative and not based on facts.

(c) Does not arise.

(d) The Kathana-Kalamsar area is
already under oil production produc-
ing about 100 tonnes per day.

SHRIMATI GEETA MUKHER-
JEE: Sir, is the Minister aware about
the exploration of oil in West Bengal?
There was a meeting between Shri
Praddep Dasgupta, the Dean of Geo-
logy, Calcutta University and ONGC
and it was promised that exploration
of oil by ONGC will start again. May
I know what is the situation pre-
vailing now?

SHRI S. KRISHAN KUMAR: Sir,
I have already answered in the main
question that the prognosticated rc-
search which Shri K. C. Roychoudhary
has claimed through newspaper reports
and statements are highly speculative
and figment of imagination. As far as
West Bengal is concerned, we have
already drilled 40 wells...(Irterrup-
tions) Three are under drilling Golf
Green-one, Rajganj-one and Ichapur-
one. There has not been any clear
finding of commercially exploitable
hydro carbon research. The drilling jn
West Bengal is continuing.
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SHRIMATI GEETA MUKHER-
JEE: My second question is whether
the Minister is aware of it that in West
Bengal one has to go deep down be-
cause of peculiarity of the oil forma-
tion rocks under the sea. It is like
Saudi Arabia. Therefore, finance need-
ed is a little more. This is where you
are failing. Shri Satya Prakash Mal-
viya is not piere. He gave me a word
that this will be taken up. 1 would
like to kiiow whether the present
Government will continue that and go
deep down, and supply of financial re-
sources can be augmented by us.

SHRI S. KRISHAN KUMAR: Sir,
I can assure the hon. Member that the
ONGC has taken all the parameters in
consideration, in maximising-results in
the West Bengal explorations, Even
then experts have recently suggested
that the drilling be stopped in a parti-
cular well, the ONGC itself has taken
the decision 10 drill the well deeper.
But the prognosticated resources as
indicated in the main question are
widely exaggerated. Within the techni-
cal parameters under which the ONGC
fonctions. it shall be our effort to see
that all prognosticated resources in
West Bengal are fully exploited. We
have already dug forty wells, as I said,
and we have already spent in West
Bengal around Rs. 594 crores for ex-
ploration, even though we have not
been able to commercially exploit any
oil or gcas in the region.

SHRI LOKANATH CHOUDHU-
RY: Sir, in the same news item, it is
said that drilling was done in 24 Par-
oanas and that well was destroyed
and no inspection according to the
standards had taken place. I want
to know whether this fact is correct or
incorrect, and also whether the Mini-
ster has looked into it. In the news
item itself, he has said that two wells
were drilled which were destroyed and
no inspection was made. I want to
know what is the fact. Part (b) of my
question is that if at all in that area the
geoloev study indicates that there is
enough of oil, then what is the diffi-
culty to go beyond the parameters and
find out and drill oil which is 80
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scarce in the country today, as

the
news reveals?

SHRI S. KRISHAN KUMAR: Sir,
as regards the hon. Member’s supple-
mentary part (a) his information is
incorrect. All necessary technical in-
spections have been conducted in this
particuler case. As regards the second
matter, the hon. Member is basing his
query on the newspaper report. This
particular gentleman Shri Roychou-
dhary, who is a retired Superintending
Geoiogist of the ONGC, has been
talking to the Press and according to
technical =xperts and what according
to practical realities as found during
explorations, is hypothesis on figments
of imagination = he is airing them
through the Press. Prognosticated re-
sources in West Bengal, for instance in
this particular belt which he claims,
is more than the prognosticated re-
sources which have been identified in
the whole of India. Similarly, he is
‘making claims with respect to Gujarat
in a particular well which is more than
what is in the whole of that basin.
So, his statement is highly exaggerat-
ed.. (Interruptions) .

SHRI SAIFUDDIN CHOUDHU-
RY: How does he know that? This
is a very serious matter...(Inferrup-

fions). :

SHRI S. KRISHAN KUMAR:
Well, I will answer this...(Ipterrup-
ticns)

MR. SPEAKER: Please address the
Chair and 'you will avoid that diffi-
culty.

SHRI SAIFUDDIN CHOUDHU-
RY: We are also addressing you, Sir
...(Interruptions)

MR. SPEAKER: 1 will allow you
a supplementary.

SHRI S. KRISHAN KUMAR: Sir,
the ONGC as well as the Ministry of
Petrolecm have gone deeply into what-
ever cleims have been made by this
Mr. Roychoudhary. We have got de-
tailed reports of all the exploratory
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activities with all the technical data,
We have got the opinion of the Soviet
experts, we have got the opinion of
several technical committees  which
have gone into this whole question. 1
have got sound technical opinions in
this file which show that the claims
made by Shri Roychoudhary are ex-
aggerated. I have all the records with
me.

SHRI RUPCHAND PAL: Sir, 1
am not speaking about any particular
claim regarding K. C. Roychoudhary
or Pradeep Dasgupta or for that mat-
ter any other geologist of great emi-
nence of our country, I am speaking
about the reports coming out since
early 50’s. Experts have declared that
West Bengal is floating on oil. Even
very recently a seminar was held at
Calcutta which was attended by the
then Minister of Petroleum Shri M. S.
Gurupadaswamy. In the presence of
the hon. Minister and the Chief Mini-
ster of West Bengal and all other
dicnitaries all the scientists present
there said that there is a crude reserve
in West Bengal and Gujarat. I am
mentioning the preliminary estimates
according to which the oil reserve is
around 28.5 billion tons which means
that 2,850 crore tons of reserve. That
much of reserves can make India an
oil-exporting country instead of an
oil-importing country. May 1 know
from the hon. Minister that in view
of all these claims made by all these
great and eminent geologists of the
country, whether he is prepared to
submit a White Paper in this regard?

MR. SPEAKER: The Minister
will address the Chair.

SHRI S. KRISHAN KUMAR: 1
do not want to disappoint the hon.
Member. Nor do I want to be dis-
appointed nor does the Ministry want
to be disappointed. I have already
said that drilling is continuing in
West Bengal. (Imterruptions) The
capacity of 28.5 billion tons of ex-
ploitable reserve. The figure mention-
ed by the hon. Member is the same
figure given by Shri K. C. Ray Chau-
dhury in ‘STATESMAN’. I have
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already said that it is more than the
total prognosticated reserves in  all
basin: of the countiy. (Interryptions)
We are giving special attention to
West Benga! and we shall spare no
efforts to see that if there is any oil
in Wsst Bengal it will be exploited
by the ONGC. West Bengal will gct
very high priority. That is one of the
States where drilling has been con-
tinued in spite of the fact that no
comrmercial oil has been found so far.
But the drilling is ccntinuing in fuil
strength. (Interruptions)

SHRI SAIFUDDIN CHOUDHU-
RY: It seems to me that the hon.
Minister, the Ministry of Petroleum
and the ONGC are all very much aller-
gic to the very mname of Shri
Ray Chaudhury. How can the hon.
Minister dismiss that all the claims
of Skri Ray Chaudhury are highly
specu’ative? How can you claim that
the quantum that he has mentioned
is highly excessive and that is why
you s1ould dismiss it? It seems to me
that theve is a certain vested interest
that seems to ensure that India re-
mains in perpetual deficiency. ~You
are drilling elsewhere than the specifi-
ed areas mentioned by Shri Ray
Chaudhury, Why it is so? This is a
very jmportant question. In view of
the petroleum crisis and the excessive
payments we are making for the im-
port of oil, T think that if such kinds
of claims are made, it is the duty of
the House to see whether there is
any truth in it and go deep in it and
the claim should not be dismissed.

AN HON. MEMBER: And even
deep into the soil. (Interruptions)

MR.
question?

SPEAKER: Did you ask a
(Interruptions)

MR. SPEAKER: T will put that
suggestion into a question form.

SHRI SAIFUDDIN CHOUDHU-
RY: Sir, I made a very specific ques-
tion. Shri Ray Chaudhury has sug-
gested that a particular area has to
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b= drilled. My question is whether
the Government is going to undertake
drillinz in that area?

"THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
Mr. Speaker, Sir, this country needs
more oil. We need oil. All that the
country cxpects is, O.N.G.C. or any
other organisation in the Government,
should be interested in producing oil
from this country other than importing
from abroad. 1 very much appreciate
the concern of the hon. Members of
West  Bengal. (Interruptions) May 1
say one word? If wishes were horses
everyone would ride. (lnterruptions)
This gentleman, Shri K. C. Ray
Chaudhury was an official in ONGC.
He retired. To my information he
was just an ordinary employee. He
was not an eminent journalist. (Infer-
ruptions)

SHRI SAIFUDDIN CHOUDHU-
RY: You denigrate somebody as
you do not want him to probe.

SHRI B. SHANKARANAND: |
am coming to that.

SHRI SAIFUDDIN .CHOUDHU-
RY: What is the need of saying that
he was an ordinary employee? (Inter-
ruptions) How does that matter whe-
ther he was a common employee or
not?

SHRI B. SHANKARANAND:
Because on his press statement the
House is engaged in this discussion, it
is very important.

SHRI SAIFUDDIN CHOUDHU-
RY: It is a very serious matter. Why
the Minister is allergic to that man, I
want to know. (Interruptious)

You have to go yourself. You call
a meeting of the Ministers and the
Members concerned.

"SHRI BASUDEB ACHARIA: Sir,
you allow Half-an-Hour discussion on
this. . - ST
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MR. SPEAKER: You give a notice, newspaper reports. 1 have got direct
we will see. knowledge ©i tais. So, 1 woulld like
Interruptions to know when tiese two oil wells were
( ptions) abandcned, whether the ONGC made
. inquiry about it and if there was en-
MfHSl;iakeE‘ ass?éggAtiAvTa?Nz n quiry whether taat report will be laid
employec of the ONGC. Nobody dis-~Jyom the Table of the House. Let it be
utes that he was an employee of ° pudlie. [ taere Is 1o uncerhan
f’his organisation. We go on the sur- dg@lmg here, there should not be any
veys, investigations, observations and gn;e{g’téox};g‘ethg?eth%a;}_elgsusl;elng laid
studics made by the ONGC experts, ) :
no less than the Soviet experts and
French experts. They have gone deep
into the matter. According to their
own tasks, they have gone deeper into

SHRI KRISEAN KUMAR : There
is no undes-hand dealing or anything
at all. The Diamrond Harbour well was

the matter and according fo that sur- “Y&---
vey, drilling is going on in West Ben- i
gal. Let therc not be an impression MR. SPEAKER: If you have a re-

carried in the minds of the Members pert. are you ready to place it on the

from West Bengal that we are discri- Table of the House?

minating as far as the exploratory

activities are concerned with regard to SHRI B. SHANKARANAND-

this area of the country. I totally re- He is expiaining.

fute the allegation made by the hon.

Members that we are not taking pro- SHRI KRISHAN KUMAR: I am

per steps as far as exploratory acti- explaining that tte Diamond Harbour

vities there are concerned. 1 totally re- well was dug u> to a depth of 5,500

fute it. ft. and the avai able drilling and seis-
mic data indica:es that this particular

SHRI SAIFUDDIN CHOUDHU- strata is too tight to hold any commer-

RY: What is the way out, you tell cial accumulaticns of oil. That is the

me. (Interruptions) finding in the report. Similarly, drill-
ing in no wel! has been stopped in

SHRI RUPCHAND PAL: Prof. West Bengal except on proper tech-
R. C. Fuloria of the Oil India has nical conclusions. As the Cabinet Mini-

also said the same thing. (Imierrup- Ster -has said, ic does not mean that
tions) g ( - drilling in West Bengal is not conti-

nuing on a vigorous basis. We have
MR. SPEAKER: Give notice for been drilling in West Bengal (Inter-
Half-an-Hour discussion. Now, Shri- ruptions)

mati Malini Ehattacharya. SHRI CHITTA BASU: Sir. the

SHRIMATI MALINI BHATTA- hon. Minister has told the House that
CHARYA: Of the two oil wells that drilling would be continued in the
were mentioned by the hon. Member ~West Bengal busin. That is a good
Shri Lokanath Choudhury, one was news. But may I know from the
in Diamond Harbour which was aban- hon. Minister whether he is aware of
doned in 1984, and the other is- in the fact that a number of wells which
Boral, South 24-Parganas, which hap- Wwere q drilled lhavgoge:nDeal;andoneg

Vi ituency......... recently, namely, ra, nga an
pens to falt in my constituency some z)ther wells in Nadiy%l gistrict.

SHRIMATI GEETA MUKHER- May I know from the hon. Minister
JEE: Another well is in my consti- wglether fhe (t}lfx)vemm?tn ll:o tagreeli
i y ‘ O, able to place the report abou a
tuency. (Interruptions) those weﬁs which lﬁlve been aban-

SHRIMATI MALINI BHATTA- doned for the information of the
CHARYA: I am not depending on House?
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. SHRI S. KRISHAN KUMAR:
Sir, a well is abandoned only when
it is: conclusively proved that it is
dry and any further investment will
be a waste.

SHRI CHITTA BASU: Sir, I have,
asked about some specific cases.

SHRI S. KRISHAN KUMAR"
Sir, we can make available to the
hon. Members the information that
we have on this matter.

WRITTEN ANSWERS TO
QUESTIONS
[English] -
Availability of Lignite

*306. DR. P. VALLAL PERU-
MAN: Will the Minister of COAL
be pleased to state:

(a) the places where lignite resour-
ces are available in the country;

(b) the quantity available in diffe-
rent places and when these are likely
to be mined;
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(c) whether the Government have
any proposal to set up a National
Commission for Lignite Mining and
the allied thermal generation at Ney-
veli; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COAL (SHRI
P.A. SANGMA):. (a) and (b) The
important known occurrences of lig-
nite in India, by and large, are con-
fined to Neyveli, Jayamkondam and
environs in Tamil Nadu, Bahur in
Pondicherry and Tamil Nadu, Panan-
dhro in Gujarat, Palana, Gurha, Bar-
singsar, Kapurdhi, Jalipu, Merta Road
in Rajasthan and Nichahom in Jam-
mu & Kashmir; besides sporadic oc-
currences reported in certain areas of
Tanjore and Ramnad districts of Ta-
mil Nadu, Alleppey, Varkala, Canna-
nore, etc. in Kerala and Rathnagiri,
Sindudurg districts in Maharashtra.

The lignite reserves in the country
has been currently estimated at about
6500 million tonnes. The state-wise
distribution is as follows:— =

Area

- State Million
- _ Tonnes
Tamilnadu Neyveli 3,300
‘ Jayamkondam 1,150
Bahur-Pondicherry 580

Gujaraf . Panandhro, Lakhpat, etc. 585

Rajasthan . Palana, Barsingsar,

Kapurdhi, etc. 870

Jammu & Kashmir . . . 90
Kerala . 100

(to be proved by detailed exploration)
Total 6473

say
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The ° lignite resources at Neyveli
are exploited by Neyveli Lignite Cor-
poration, a public sector undertak-
ing, mainly for pit-head power gene-
ration.  The existing projects of
NLC are Mine-I (6.5 m.t. capacity/
annum), First Thermal Power Sta-
tion (600 MW), Mine-II stage-1 (4.7
m.t. capacity/annum), Thermal Power
Station-II, stage I (3 X 210 MW). a
fertilizer _plant having an installed
capacity of 1.52 lakh tonnes of urea
per annum and a Briquetting and
Carbonisation . plant with installed
capacity of 3.27 lakh tonnes of bri-
quettes (leco)/annum. Besides, there
are a number of projects under im-
plementation and also new projects
in the pipeline.

" Detailed geological exploration for
lignite in Jayamkondam area in
Trichy district and adjacent areas of
South Arcot district of Tamil Nadu
and Bahur area in Pondicherry is at
préesent being carried out by N.L.C.
feasibility report/project proposal can
be prepared only after completion of
detailed geological exploration and
hydrological investigations.

“Lignite reserves in Panandhro in
Kutch district of Gujarat is being
mined by Gujarat Mineral Develop-
ment Corporation. In Panandhro area,
there is total reserve of about 90
m.t. out of which about 60 m.t. have
been proposed for effective = mining
for a mine of 1.5 m.t. for use in pit-
head thermal power station of 2X70
MW to be later expanded to 3X70
MW.

Lignite is also mined in Jagadia
in Baroach district. '

For exploitation of lignite resour-
ces in other areas like ~Akrimota,
Umarsar, Bhavanagar, etc., further
exploration may be necessary for
firming up the reserves.

In Rajasthan, the Barsingsar de-
posit is already being considered for
exploitation by NLC. A lignite mine
(1.7 m.t./annum capacity)-cum-po-
wer- project (2X120 MW) has been
sanctioned by the Government - of

34

India at a cost of Rs. 828.04 crores
in April. 1991. Gurha deposit in
the neighbourhood is also likely to
be later considered for concurrent
mining with Barsingsar for possible
expansion of the proposed power
project at Barsingsar using lignite.

The lignite deposits at Kapurdhi,
Jalipa and Giral in Barmer district.
Kashnau-Igiar in Nagaur district and
Palana in Bikaner district could also
be considered for exploitation using
appropriate technology.  Palana lig-
nite  was mined earlier by under-
ground method and was abandoned
because of fire outbreak.

_ Lignite deposits have been proved
in Nichahom district of Jammu &
Kashmlr. The combustion of the
lignite has been tested at Bharat Hea-
vy Electricals Ltd., Trichy. and the
possibility of preparing a feasibility
report for the installation of 2X10
MW Thermal Power Station based
on the fluidised bed combustion at
Nichahom is being considered.

For lignite deposits in Kerala, a
task force has been constituted to
coordinate the exploratory activities
to be taken up with various agencies
and to evaluate the data generated
and suggest measures for utilisation
of lignite deposit.

(c) There is no proposal to set up
such a Commission at present. But
International Competitive Bids have
been invited for preparation of a
Master Plan for development of lig-
nite, power generation, other down
stream industries, etc. based on it.

NLC proposes to commission this
study early.

{d) Does not arise.

[Translation)]
Railways Expansion Programme in
Rajasthan

*311. SHRI RAM NARAIN BER-
WA: Will the Minister of RAIL
WAYS be pleased to state:

(a) whether the Government have
taken steps to expand and provide
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facilities for the railway traffic in in-
dustrially backward states during the
last ihree years;

(b) if so, the progress made so far
in the implementation of railway ex-
pansion scheme in Rajasthan.

(c) whether the Government pro-
pose to link district head-quarters by
railway line; and

(d) if so, by what time?

THE MINISTER OF RAILWAYS
(SHRI CK. JAFFER SHARIEF):

(a) Yes, Sir.

(b) Conversion works of Phulera-
Bikaner-Lalgarh, Merta Road-Jodh-
pur, Bhildi-Samdari and Sawaima-
dhopur-Jaipur and construction of
parallel BG lines from Samdari to
Jodhpur and from Jaipur to Phulera
have been taken up.

(c) No, Sir.

(d) Does not arise.
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Construction work of Ratlam Division

*313. SHRI SATYANARAYAN
JATIYA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the dctails of the progress
made and targets achieved in regard
to the construction works in Ratlam
Division of Western Railway in the
context of Kumbha “Singhastha” to
be held in Ujiain, Madhya Pradesh
in April. 1992.

(b) whether the facilities of inquiry,
retiring rooms etc. are available at
the platform o Nagda Junction in
Ratlam Division: and

(c) whether the work programme
has been formulated for Nagda Man-
di and Birla Gram for the indepen-
dent development of Nagda Railway
Station?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF):

(a) In connection with ‘Sinhastha
Fair’ to be held at Ujjain in April
1992, following works have been ta-
ken in hand at Ujjain on Ratlam Di-
vision of Western Railway : —

Sl. Name of work

Progress
1. Facilities in connection with Sinhastha Fair—providing new
station building with wuiting hall, booking and reservation
Office . . . . . . . .o 5%
2. Provision of Pilgrims platform additional foot-over bridge, exten-
sion to cover over platforms and circulating area . 159,
3. Provision of a 50-bedded rail yatri niwas 459,
These works are in various stages [English]
of progress and will be completed be-
fore the Sinhastha Fair. ‘ Suburban Services to Calcutta and
. Howrah
(b) Yes, Sir.
L., *315. SHRI AMAL DATTA:
(c) Works ~ regarding provision of wj)| the Minister of RAILWAYS
waiting shed, booking office and im- e pleased to state :

ement to circulating area have
alrgady been completed on Birla
Gram side of Nagda Station. Ade-
quate facilities already exist on the
Nagda Mandi side of the Nagda Sta-
tion.

{a) whether the Government have
assessed the need for additional
rakes/coaches for increasing the sub-
urgan services to Calcutta and How-
rah;
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(b) the details of the present stock
of rakes/coaches, the number of
rakes/coaches actually available for
service and the number necded for
service in the
divisions of Eastern Railway and
South Eastern Railway: and

(c) the number of overage coach-
es/rakes still in service?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF):

(a) Yes, Sir.

{b) The present holding of EMUs
on Eastern and South Eastern Rail-
ways is 135 rakes/1245 coaches, both
for traffic service requirements as well
as for running maintenance and pe-
riodic overhaul.

(c) 157 coaches as on 1-4-1991.

Railway Line from Ambaguda to
Kesinga (SER)
*316. SHRI K. PRADHANI:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether there is any proposal
to construct a railway line from Am-
baguda to Kesinga in Waltair Divi-
sion;

(b) if so, whether the survey for
this project has been completed:

(c) the cost of the project and
when it is proposed to be construct-
ed; and

(d) the places in Koraput and Ka-
lahandi districts likely to be con-
nected by this railway iine?

THE MINISTER OF RAIL-
WAYS (SHRI C. K. JAFFER SHA-
RIEF):(a) and (b) No, Sir.

(c) Does not arise.

(d) Though no survey has been
done from Amagura-Kesinga, a sur-
vey was done in 1965-66 from Lan-
jigarh Road to Amagura. Keeping
in view the proposed Alumina Plant
near Bhawanipatna, survey for part
of the route from Lanjigarh Road
(Near Kesinga) to Junagarh has been
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updated in 1990-91. Construction of
the line from Lanjigarh Road to Ju-
nagarh (54 km) at a cost of Rs. 80
crores has been approved by the
Planning Commission for being ta-
ken up subject to the coming up of
the Alumina Plant. The surveyed
line passes through Bhawanipatna.

ONGC Complex at Ramanathapuram

*317. DR. V. RAJESHWARAN:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state:

{a) the amount to be spent on drill-
ing operations in Ramanathapuram
district of Tamil Nadu by the Oil
and Natural Gas Commission:

(b) whether there is any proposal
to set up an Qil and Natural Gas
Commission office complex at Ra-
manathapuram:

(c) if so, the details thereof?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND):
(a) Two wells have been drilled in
the past at a cost of Rs. 0.7 crores.
Four wells are to be drilled at an
estimated cost of Rs. 13 crores.

(b) No, Sir.
(c) Does not arise.

[Translation]

Oil Exploration aund Production by
Indian and Foreign Companies

*318. SHRI MORESHWAR
SAVE: .
SHRI INDARIJIT
GUPTA.:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased
to state:

(a) whether the Government pro-
pose to invite tenders from the in-
ternational and national oil compa-

nies for accclerating the pace of
crude oil production and explora-

tion;
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(b).if so, the details thereof and

the _companies/countries proposed to
be invited:

..(¢) The details of the blocks iden-
tified which are likely to be handed
over to those companies: and

(d)y The
therefor?

terms and conditions

- THE MINISTER OF PETRO-
LEUM AND NATURAL GAS

(SHRI B. SHANKARANAND):
(a) Yes, Sir.

(b) to (d) The Government has
decided to invite the Fourth Round
cf bids from international and In-
dian companies for exploration for
oil and gas in India. 72 blocks—39
offshore and 33 onshore—in 17 ba-
sms are proposed to be offered, sub-
ject  to  environmental clearance.
Companies possessing requisite finan-
cial and technical expertise can bid.
The contracts would be production-
sharing contracts.

Cantelation of Train between Samas-
tipur and Khagariya

*319. SHRI RAM VILAS PAS-
WAN: Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the passenger trains
running in the morning and evening
between Samastipur and Khagariya
junction (North-Eastern Railway) via

Rosda have been cancelled for the
last few months;
(b) if so, the reasons therefor:
(c) whether the Government pro-

pose to restore this train; and
(d) if so, by what time?

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF):
(@) The run of 415Up/41Dn Sa-
mastipur-Banmankhi train has been
cancelled between Samastipur and
Saharsa. T
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(b)- This was one of the 83 trains
that had to be cancelled due to dis-
location caused by extensive civil
disturbances and damage to railway
property during anti-reservation agi-
tation.

(c) No, Sir.

(d)} Does not arise.

[English]

Khurda Road-Bolangir Railway Line

*320. SHRI SIVAJI PATNAIK:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal
to conduct resurvey for the construc-
tion of a new railway line from
Khurda Road to Bolangir on the
South Eastern Railway: and

(b) if so, the action taken so far in
this regard?

THE MINISTER OF RAILWAYS
(SHR1 C. K. JAFFER SHARIEF):
(a) No, Sir.

(b) Does not arise.

Privatisation of Vayudoot

#321. SHRI MUKUL WASNIK:

SHRI SANTOSH KUMAR
GANGWAR:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state: . :

(a) whether the Vayudoot is incut-
ring heavy losses every month;

(b) if so, the details thereof for the
last one year and the reasons there-
for;

(c) whether the Government have
any plan to privatise the Vayudoot:
and

. (@) if so, the -details thereof? -
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THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI

(MADHAVRAO SCINDIA): (a)
Yes, Sir.
(b) The accumulated losses of

Vayudoot up to 31st March, 1991
are estimated to be of the order of
Rs. 128 crores. The major reasoans
for the losses are: Short-haul nature
of the operations. obsolete and un-
economic fleet. unremunerative fare
structure.

(c) and (d) Government is consi-
dering various options regarding the
future set up of Vayudoot. No final
decision has been taken in the matter.

Railway Lines in Marathwada

*322. SHR1 PRAKASH V. PA-
TIL: Will the Minister of RAIL-
WAYS be pleased to state:.

(a) the target set during 1990-91
for the conmstruction of railway lines
covering Marathwada;

(b) whether the
fully achieved; and

target has been

(c) the details of the plan for con-
struction and conversion of railway
lines in the area during 1991-92?

THE MINISTER OF RAILWAYS
{SHRI C. K. JAFFER SHARIEF):
(a) No target was set for opening of
lines covering Marathwada during
1990-91.

(b) Does not arise.

{c) Conversion of Manmad-Auran-
gabad MG to BG and construction .of
Adilabad-Pimpalkutti (Partly in And-
hra Pradesh) are targetted for open-
ing in 1991-92 in the Marathwada
region.

Power Plants in Kerala
*323. PROF. K. V. THOMAS:
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY.
SOURCES be pleased to state:

" (a) whether there is any proposal
to set up a-diesel based power station
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at Brahmapuram and a gas based
power station at Vypeen, Cochin in
Kerala;

(b} if sc, the details in this regard;
and

(c) if noi, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) to (c) A Feasibility Re-
port for setting up of 90 MW Com-
bined Cycle Power Plant at Brahma-
puram envisaging installation of 2 X
30 MW Gas Turbine + 1 X 30 MW
Steam Turbine based on the LSHS or
Gas as fuel at an estimated cost of
Rs. 106.66 crores was received by the
Central Electricity Authority (CEA)
in April, 1989 from the State Electri-
city Board. The proposal can be pro-
cessed by the CEA for techno-eco-
nomic clearance after the fuel linkage
is confirmed by the Ministry of Petro-
leum & Natural Gas, other requisite
inputs are tied up and necessary clear-
ances are cbtained by the State Elec-
tricity Board. ’

NTPC examined the possibility of
putting up a Liquified Natural Gas
based power station at Vypeen (Co-
chin). Gas linkage is not available
for setting up this Power Station.

[Translation]

Rural Electrification of Jahanabad
District in Bihar

*324, SHRI RAMASHRAY PRA-
SAD SINGH: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES - be
pleased to state:

(a) the number of villages electrifi-
ed in Jahanabad district in Bihar;

(b) the time by which the rest ot
the villages are likely to be electrifi-
ed; .
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(c)the details of the allocation like-
ly to be made during the Eighth Five
Year Plan, village-wise;

(d) whether any increase in this
allocation is likely to be made; and

(e} if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) As per the available in-
formaticn, out of the 870 inhabited
villages in Jahanabad district, as per
1981 census, 744 villages have been
electrified by the end of March, 1991.

(b) to (e) District-wise electrifica-
tion programme is finalised at the
State level, based on the availability
of funds and relative priority fixed by
the State Government. Overall tar-
gets for electrification in respect of

Bihar during Eighth Plan period has.

not yet been finalised.

Qil and Natural Gas Reserves in
Uttar Pradeshv.

*325. SHRI RAJVEER SINGH:
Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state : ;

(a) whether huge reserves of oil
and natural gas have been found in
Uttar Pradesh;

(b) if so, the details thereof; and
(c)kthe places where oil has
struck?
.\ d
THE MINISTER OF PETRO-
LEUM AND NATURAL GAS

(SHRI B. SHANKARANAND): (a)
No, Sir.

éb) and (¢) Do not arise.

been

[English]

Travsfer of Waltair Division

1726. SHRI J. CHOKKA RAO:
Will the Minister of RAILWAYS be
pleased to state:
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(a) whether there is any proposal to
transfer the Waltair Division from
South Eastern Zone to South Central
Zone; and

(b) whether the Government of

~ Andhra Pradesh has méde any request

in this regard; and if so, the reaction
of the Union Government thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

{SHRI MALLIKARJUN): (a) No.
Sir.
(b) Yes, Sir.

However, in view of operational and
administrative imperatives, the trans-
fer of Waltair Division from South
Eastern Railway to South Central
Railway has not been found to be
feasible.

Vayudoot Service to Assam
1727. DR. JAYANTA RONGPI:

Will the Minister of CIVIL AVIA-

TION AND TOURISM be pleased
to state:.

(a)\whether there is any air service
for the two hill districts of Kaibi
Anglong and N.C. Hills of Assam;

(b) if ﬁct, whether the Government
propose to.link these two districts
with the rest of the country by Heii-
copter ¢r Va}iudoot service in the first
phase; and \

(c) if so, thc‘\details thereof and
when it is likely o be started?

\

\

THE MINISTER., OF CIVIL
AVIATION AND TOURISM (SHRI
MADHAVRAO SCINDI{A): (a) No.
Sir.

(b) No, Sir.

(c) Does not arise.

Railway/Projects in Balasore

1728. DR. KARTIKESWAR PA-
TRA: Will the Minister of RAIL-
WAYS be pleased to state: the de-
tails of works completed and
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target dates fixed for the comple-
tion of the ougoing railway projects
in Balasore on the Kharagpur-Khurda
Road Section?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): The in-
formation is being collected and will
be laid on the Table of the Sabha.

[Translation]
Supply of Hard Coke in Bihar
1729. SHRI BHUVNESHWAR

PRASAD MEHTA: Will the Mini-
ster of COAL be pleased to state the
quantity of Hard Coke supplied du:-
ing 1990-91 and upto June ’91 in
Hazaribaghh and Ranchi districts of
Bihar?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRI
S. B. NYAMAGOUDA): Accord-
ing to information furnished by Coa!
India (CIL) the quantity of hard coke
supplied by CIL sources during
1990-91 and 1991-92 (April-June) to
Ranchi and Hazaribagh Districts of
Bihar is as under:—

(Figures to tonnes)

District 1990-91 1991-92
(April-June)

Ranchi 1556 287

Hazaribagh Nil Nil

Transfers of Officers at Samastipur

1730. SHRI BHOGENDRA JHA:
Will the Minister of RAILWAYS be
pleased to state:

(a) the total number of Railway
officers/employees, posted at one
place for more than three years 1n
the North Eastern Railway particular-
ly in Samastipur division;

(b) the reasons therefor; and

(c) the number of the officers/em-
ployees posted at the stations, near to
their home, village or city in Samasti-
pur division?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to
(c) Information is being collected and
will be laid on the Table of the Sabha.

[English]

Direct Train Service from Thare to
Bombay V.T.

1731. SHRI RAM KAPSE: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether the Government are
aware that Direct train service from
Thane to Bombay V.T. (via Harbour
liney was discontinued a few years
back; and

{b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes.
Sir.

(b) In order to run more suburban
services on the main line.

Kotah Thermal Power Plant

1732. SHRI DAU DAYAL JOSHI:
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether any decision has been
taken to start a second unit of N.T.-
P.C. in Kotah (Anto);

(b) if so, when and if not, the rea-
sons therefor;

(c) whether the second unit was re-
commended to be set up at the said
place keeping in view all the relevant
factors; and

(d) if so, when and if not, the name
of the other recommended place?
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THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) No, Sir.

(b) to (d) The National Thermal
Power Corporation recommended in
September, 1988 the addition of a
module of 430 MW capacity to the
existing plant on variable load basis
after taking into consideration all rele-
vant factors. A decision has since
been taken that gas power stations
should operate on base load. The pro-
ject requires tying up of gas linkage
for operation under base load.

Railway Projects in Maharashtra

1733. SHRI GOVINDRAO NI-
KAM: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Government of
Maharashtra has recommended to the
Union Government for the construc-
tion of some railway projects in the
state;

(b) if so, the details thereof and the
action thereon;

(c) whether the State Government
has also proposed to share the cost of
construction of some railway lines in
the State; and

(d) if so, the details thereof and
the decision taken by the Union Gov-
ernment thereon?

THE MINIST{R OV STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and (b)
Following railway projects have been
recommended by the Government of
Maharashtra:

(i) Conversion of Manmad-Auran-
gabad MG section into BG and
subsequently extending it upto
Parli Vaijnath and Adilabad.

(ii) Conversion of Latur-Barsi-Pan-
dharpur-Miraj NG section and
extending it upto Latur Road
and laying a new railway line
joining Osmanabad with this
line.
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(ii) Construction of a new broad
gauge line from Ahmednagar
to Parli Vaijnath via Beed.

(iv) New BG line from Khamgaon
to Jalna.

(v) Conversion of Chandrapur-Gon-
dia-Jabalpur NG to BG.

(vi) Conversion of Daund-Bara-
mati NG line to BG.

(c) Yes, Sir.

(d) Government of Maharashtra had
proposed setting up Corporations for
(i) to (v) projects above. Survey re-
ports for the projects at (i) to (iv) in-
dicate that these would not be finan-
cially remunerative. Survey for pro-
ject at (v) has been taken up. No sur-
vey for project at (vi) has so far been
done. However owing to acute re-
source crunch it is not possible to
consider this project for the present.
However, while sanctioning Konkan
Railway Project, Ministry of Finance
had laid down that no more corpora-
tions would be considered during the
8th Plan.

Earlier; Maharashtra Government
had proposed issue of debentures for
funding the Marathwada gauge con-
version projects.

Railways had agreed that such con-
tribution could be in addition to and
quite separate from Railway’s Ann-
ual Plan outlay and that no additio-
nal financial liability would come on
Railways as a result, thereof, whether
in the form of interest payment or re-
demption of debentures, or in any
other manner. Proposal on these lines
has not been received from the State
Government. In the meanwhile the
Ministry of Finance in a communica-
tion has opined that if such schemes
are to be financed by raising of deben-
tures outside the plan, the Central Go-
vernment should agree to a pro-tanto
reduction in the borrowing programme
to accommodate such requests. Further
they have suggested that the only way
to expedite execution of these gauge
conversion projects is to make ade-
quate provision for these schemes with-
in the Plan outlay for Railways.
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[Translation]

Rural Electrification in Barabanki
District, Uttar Pradesh

1734. SHRI LAKSHMI NARA-
YAN TRIPATHI: Will the Minister
of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state:

(a) whether any survey has been
conducted regarding full electrification
in Barabanki district of Uttar Pradesh
during 1990-91;

(b) if so, the details thereof:

(c) the number of electrified and
non-electrified villages in the district;

(d) the numbér of villages electri-
fied during 1990-91; and

(e) the time by which the non-elec-
trified villages are likely to be electri-
fied?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) and (b) Rural Electrifica-
tion Programmes are formulated and
executed by the respective State Elec-
tricity Boards. District-wise electrifi-
cation programme is finalised at the
State level based on the availability
of funds and inter se priority fixed by
the State Government.

(c) As per the available information,
the number of electrified and unelec-
trified villages in Barabanki district of
Uttar Pradesh as on 31-3-1991 were
944 and 1099 respectively.

(d) During 1990-91, 33 inhabited
villages are reported to have been elec-
trified in Barabanki district of Uttar
Pradesh.

(e) All the remaining villages are 1i-
kely to be electrified in future subject
to the availability of funds and other
inputs.

More Train Service from Cochin
Terminal to Alapuzha

*1735. SHRI T.J. ANJALOSE: Will
the Minister of RAILWAYS be plea-
sed to state:

_ {(a) whether there is any proposal to
introduce more trains from Cochin
Terminal to Alapuzha in Kerala; and

(b) if so, the details thereof?

THE MINISTER O# STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) No, Sir.

(b) Does not arise.
[English]

Air Services between Gwalior and
Jabalpur

1736. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of CIVIL
AVIATION AND TOURISM be ple-
ased to state:

(a) whether the Indian Airlines
flights between Gwalior and Jabalpur
have been cancelled;

(b) if so, the time by which these
services are likely to be resumed;

(c) whether the Government pro-
pose to link Khajuraho with Delhi and
Bombay via Bhopal by the Indian
Airlines services with a view to pro-
moting tourism; and

(d) if not. the reasons therefor?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAOQO SCINDIA): (a) In-
dian Airlines has not operated servi-
ces between Gwalior and Jabalpur.

(b) Jabalpur airport is suitable for
operation of Avro/Fokker-27 type
aircraft only. They are no longer in
the fleet of Indian Airlines.

(c) No, Sir.

(d) The traffic demand does not
justify operation of a service linking
Khajuraho with Delhi and Bombay
via Bhopal.
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Development of Buxar Railway Junc-
tion

1737. SHR1 TEJ NARAIN SIN-
GH: Will the Minister of RAILWAYS
be pleased to state.

(a) whether there is any proposal
to develop the Buxar Railway Junc-
tion in Bihar;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and (b)
Development of stations is a continu-
ous process and the same is done as
per norms, based on volume of tra-
ffic dealt with, subject to availability
of funds etc. Work of extension of
shed over Down Platform, at a cost of

Rs. 2.34 lakh at Buxar has already
been taken up.
(c) Does not arise.
Promotion of Touwrism in Bundel-
khand Division
1738. SHRI V. N. SHARMA:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state:

(a) whether the Union Government
have formulated any central plan for
the coordinated develppment of tou-
rist centies located in the Bundelkhand
region of Uttar Pradesh and Madhya
Pradesh; and

(b) if so, the details thereof and
the results of efforts made in the past
in this regard?

THE MINISTER OF CIVIL
AVIATION AND TOURISM
(SHRI MADHAVRAO SCINDIA):
(a) and (b) Formulation of plan

for development of tourist cen-
tres (and tourism infrastructure
therein is primarily the the res-

ponsibility of the concerned State
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Governments. However, the Central
Government extends some financia!
assistance in respect of specific pro-
posals received from the State Gov-
ernments.

In respect of Bundelkhand region
of Uttar Pradesh and Madhya Pradesh,
the Central Department of Tourism
has extended financial assistance for
the development of tourism infrastruc-
ture at Kalinjar, Auriya, Jhansi, Kha-
juraho, Panna, Datia and Orcha.

[English]

ITDC Hotel Projects im Kerala

1739. SHRI KODIKKUNIL SU-
RESH: Will the Minister of CIViL
AVIATION AND TOURISM be
pleased to state:

Government  of
Kerala has requested to the Union
Government for setting up of any
project of Star Hotels under the India
Tourism Development Corporation
(TDC): and

(a) whether the

(b) if so, the details thereof?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
g'_lADHARAO SCINDIA): (a) No,
ir.

{b) Does not arise.

Development of Tourism in Arunachal
Pradesh

1740. SHRI LAETA UMBREY:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state:

(a) whether any plan is under con-
sideration of the Government for the
development of Tourism in Arunachal
Pradesh; and

(b) if‘ so, the steps being taken by
the Union Government in this regard?
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THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) Development of Tourism is prima-
rily the respcnsibility of the State
Government. The Central Department
of Tourism, however, extends some
financial assistance for the develup-
ment of tourism infrastructure to the
State Gevernments. Accordingly, dis-
cussions have been held with the
State Government of Arunachal Pra-
desh and projects for Central assis-
tance during 1991-92 have been iden-
tified for development of tourism in-
frastructural facilities.

Priority allotted to Trains of Western
Railway

1741. SHRI RAM NAIK: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether local trains on subur-
ban section of Western Railway at
Virar and other stations are given low-
est priority in clearance against fast
running (long distance) trains, and the
local commuters get late in reaching
to their working places as a result
thereof;

(b) if so, whether the Government
propose to revise this system and give
first priority in clearance of local
trains; and

(c) if so, the details thereof and if
not the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No,
Sir, In fact, local trains are given
“priority over long distance trains.

(b) and (c) Do not arise.

Increase in Passengers on Cochin-
Bombay Sector

1742. SHRI P. C. THOMAS: Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Government pro-
pose to increase the flights in Cochin-

Bombay Sector in view of heavy in-
crease in passengers traffic there;

(b) the steps taken by the Govern-
ment to provide modern aircraft with
higher passenger capacity in this sec-
tor in order to meet the passengers
traffic; and

(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No,
Sir.

(b) and (c) The existing runway at
Cochin is not suitable for operation
of A-300/A-320 type of aircraft avai-
lable in the fleet of Indian Airlines.

Conversion of Line between Bangar-
pet and Kolar Gold Fields

1743. SHRI C. P. MUDALA GIRI-
YAPPA: Will the Minister of RAIL-
WAYS bhe pleased to state:

(a) whether the railway line bet-
ween Bangarpet and Kolar Gold
Fields in Karnataka is very old;

(b) whether the Union Government
have received representations from the
State Government in this regard, and

(c) if so, the decision taken therecon?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) Yes, Sir.

(c) The project was not found to be
financially remunerative and not consi-
dered for being taken up.

Impoit of Petroleum and Petroleum
Products

1744. SHRI SYED SHAHABUD-
DIN: Will the Minister of PETRO-
LEUM AND NATURAL GAS be
pleased to state:

(a) the quantity of crude petroleum
and petroleum products imported dur-
ing 1990-91;
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(b) the average cost per metric
tonne of crude petroleum imported;

(c) the estimated quantity likely to
be imported during 1991-92;

(d) the average estimated cost per
metric tonne therefor; and

{e) the quantity out of the (c) above
to be imported under existing long-
term contracts and the quantity likely
to be purchased from International
Market as well as the quantity likely
to be purchased on Government-to-
Government basis, with the names of
the country concerned?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
(i) Crude oil— 20.7 million tonnes.

(i) Petroleum products—8.66 mil-
lion tonnes.

(b) Approximately Rs.

2956 per
M.T. (F.O.B) pe

(c) to (e) At present Government
has approved imports of 19.6 MMT
crude oil and 9.626 MMT products
for 1991-92. Average cost will depend
on prices in 1991-92. Under existing
term contracts 12.427 MMT crude oil
and 3.367 MMT petroleum products
is expected to be imported in 1991-92.
Spot purchases are decided from time
to time. There is no Government to
Government contract.
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Employees of Akbar Hotel, New Delhi

1745. SHRI ROSHAN LAL: Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the total number of employees,
category-wise, working in the Akbar
Hotel at the time of its closure in
1986;

(b) the number of employees, cate-
gory-wise; absorbed in other depart-
ments/ministries and hotels etc.;

(c) whether the employees absorbed
in other establishments in general and
in the Ministry of External Affairs in
particular have been placed in the pay-
scales that they were drawing in the
Hotel; and

(d) if not, the reasons therefor and
the steps being taken to protect their
service interest?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) and
(b) The requisite information is given
in the attached statement.

(c) and (d) All the erstwhile em-
ployees of Akbar Hotel were paid
retrenchment compensation by ITDC
as per the Industrial Dispute Act.
They were also offered alternate em-
ployment in different ITDC units at
various places or in the Ministry of
External Affairs. Their last pay drawn
has been protected Ministry of Exter-
nal Affairs has not fixed the pay scales
of these employees as the requisite
posts have not yet been created.

STATEMENT
Category/Name of post Total No. of employees
number  offered re-employment
of emplo-
yees Ministry ITDC
of Exter-
nal
Affairs
1 2 3 4
Sr Maitre de hotel 1 01
Demi Chef de parte 1 .01
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1 2 3 4

Sr Commis de rang 9 09
Commis-de-rang-Gr II 51 . 03 48
Life Guard 1 01

Commis-I . 10 02 08
Commis-II 25 04 21
Commis-III 1 01
Commis-1V 7 Nil 07
Commis-V 7 Nil 07
Commis-VI 14 Nil 14
Driver 2. 02 .
Assistant 7 01 U6
Storeman Gr-III 7 01 06
Sr Telephone Operator 2 .02

Telephone Operator Gr-I 3 .02 01
Telephone Operator Gi-IT . . 5 Nil 05
Sr Technician Gr-I . . . 19 14 05
Sr Technician Gr-I1 16 04 12
Sr Technician Gr-III . 4 02 02
Technician Gr-1 5 01 04
Technician Gr-II 2 Nil 02
Swimming Pool Attendant . 1 01

Gardener Gr-I 1 01

Gardener Gr 11 2 02

Gardener Gr III 5 05

Helper 20 20

Sr Housekeeper Gr -I 3 03
Housekeeper Gr-11 . . . 2 01 01
Housekeeper Gr-I . . . . . 1 01
Jr Housekeeper Gr-I 4 Nil 04
3

Jr Housekeeper Gr-I1 . . . Nil 03
Floor keeper Sr Grade . . . . 11 04 07
Floor keeper Gr-I . . . . . 19 Nil 19
Floor keeper Gr-II . . . . . 19 Nil 19
Houseman Gr-I1 . . . . . 1 01 '
Clock Room Attendant Gr-IT . . . 1 01

Houseman Gr-I1 . . . . . 9 08 01
Houseman Gr-III . . . . . 16 16

Houseman Gr-V . . . . 24 11 13
Lady Clock Room Attendant 2 02

Supdt Gr-I . . 3 Nil 03 -
Sr Front Office Asstt Gr-I . . 3 Nil - 03
Sr Front Office Asstt Gr-1I . . e 2

Nil 02 .

$—20 LSS/ND/91
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1 2 3 4

Sr Assistant Gr-I 7 Nil 07
Supdt Gr-II 1 Nil ol
Jr Assistant 19 Nil 19
Front Office Asstt Gr-III 1 Nil 01
Front Office Asstt Gr-IV 1 Nil 01
Front Office Asstt Gr-V 4 Nil 04 -
St Clerk Gr-1 6 Nil - 06
Assistant 1 Nil 01
Sr Clerk Gr-II 10 Nil 10
Clerk . . ‘ . 10 Nil 10
PA to GM . . . 1 Nil 01
Stenographer 3 Nit U3
Hindi Steno 1 Nil 01
Jr Steno 1 Nil 01
Daftii 1 Nil 01
Messenger Gr-III 1 Nil 01
Chef-De Partie Gr-I 1 Nil 01
Chef De Partie Gr 1T . 3 Nil 03
Chef De Partie Gr-II1 2 Nil 02
Demi Chef de partie 3 Nil 03
Canteen Supervisor 1 Nil 01
Chef de rang (kitchen) 3 Nil 03
Chef de rang 19 Nil 19
Utility Worker . 18 Nil 18
Selection Gr Maitre de hotel 1 ~Nil - 01
Sr Maitre de hotel Gr I 1 Nil 01
Jr Maitre de hotel 7 . Nil 07
Demi chef derang 18 . Nil 18
Restaurant Hostess 1 Nil 01
Darban Gr-I1 3 Nil 03
Security Hawaldar 4 Nil 04
Security Guard Gr-I 10 Nil - 10
Security Guard Gr-II . -4 Nil 0q
Security Officer Gr-II . 1 Nil 01
Asstt Security Officer . 2 Nil - 02
Telephone Supervisor Gr-II 1. Nil 01
Telephone Monitor 1 Nil - 01 .
Asstt Bell Captain 2 Nil 02
Page Boy Gr-Il 1 Nil - 61
Page Boy Gi-III 6 Nil 06
Page Boy Gr IV 6 Nil 06
Page Boy Gr V 1 Nil | ar
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1 2 3 4

Foreman Gr II . 2 Nil 0z
Helper 2 Nil 02
Linen Helper Gr 11 2 Nil 02
Linen Helper Gr III . I Nil 01
Trainee Housekeeper . 1 Nil 01
Tailor Gr III 1 Nil 01
Tailor Gr IV 1 Nil 01
CRAGrV . 1 Nil 0l
Commis de rang Gr 11 1 Nil 0l

551 128 423

[Translation]
Employment to Oustees by NTPC

1740. SHRI BHAGWAN SHAN-
KAR RAWAT: Will the Minister of
POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be
pleased to state:

{a) whether there is any proposal
to provide service in the National
Thermal Power Corporation besides
giving compensation to the land cus-
tees;

(b) if so, whether jobs have been
provided to the displaced persons of
villages Nifori, Langhai and Digner
of Viroli and Ahir blocks of Agra
district in Uttar Pradesh, and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-COVENTIONAL  ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) Besides payment of com-
pensation for the land, National
Thermal Power Corporation (NTPC)
has a policy to provide employment

to land oustees limited to its require-

ment and subject to suitability of the
incumbents. : :

(b and (c) No private land has
been acquired by NTPC in Dhignar
village. Consequently, there is no per-

son of this village who qualifies as
land oustee, In  respect of villages
Naufri and Lodhai, where private land
has been acquired by NTPC, jobs
have been provided to 17 land ocus-
tees.

Electricity connections in East Delhi

1747. SHRI SIMON MARANDI:
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) whether the residents of various
colonies of East Delhi have deposited
the development charges severa] year
back to get the electricity connections
and if so, whether they have been
given electricity connections;

(by if not, the reasons therefor;

(c) the number of persons of Blocks
A, B, C, D, E in West Vinodnagar
who have deposited development
charges the number of persons who
have got the electricity connections out

of them;

{(d) the number of remaining blocks
where electricity wires are fitted on
the pole for years but no. electricity is
supplied: and :

(e) the time by which electricity con-
nections are likely to be given in these
blocks?
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THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAID): (a) and (b) According to
DESU, the electric connections in
some of the colonies in East Delhi
where the residents have deposited the
development charges could not be re-
leased due to the non-completion of
the prescrib~l commercial formalities
or handing over of the site(s) for s:b-
stations by the concerned Residents’
Association etc.

ic) to () Out of 639 plot holders
of Blocks A, B, C, D and E of Wcst
Vinodnagar who had deposited the
nccessary development charges, 445
have already got their electric connec-
tions by 30th July, 1991. Electricity
mains in 8 streets of ‘D’ Block, West
Vinodnagar have already been laid.
However, the site offered by the con-
cerned Residents’ Association for the
second sub-station being under litiga-
tion, it has rot been possible to re-
lease the electricity connections to
the remaining persons. Electric con-
nections io these persons can be :e-
leased by DESU after the sub-station
site is restored or alternative site is
made availabie to DESU.

Per-Capita Power Availability in
Eighth Plan

1748. SHRIMATI BIBHU KU-
MARI DEVI: Will the Minister of
POWER AND NON-CONVENTIO-
NAL ENERGY SOURCES be pleas-
ed to state:

{(a) the present per-capita availabi-
lity of power in Tripura and in each
of the other States and Union Terri-
tories and the contemplated addition
in power supply per capita at the end
of the Eighth Five Year Plan; and

(b) the financial allocation proposed
to be made in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI.KALP NATH
RAI): (a) and (b) The per-capita con-
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sumption of power in Tripura and
other States/UTs during 1989-90 is
given in the attached statement. The
8th Plan has not been finalised so
far by the Planning Commission.

STATEMENT

State-wise Per Capita Consumption of
Electricity during the year 1989-90
(Utilities and non-utilities)

(in KWH)
Name of the Region/State  1989-90%
Northern Region
Haryana. 353.37
Himachal Pradesh 179.76
Jammu & Kashmir . 178.02
Punjab . 639.17
Rajasthan 201.76
Uttar Pradesh . 159.16
Chandigarh . . . 584.35
Delhi 650.56
Sub-Total  241.37
Western Region
Gujarat . 398.79
Madhya Pradesh 205.48
Maharashtra . 404 .62
Goa, Daman & Diu. 396.25
Dadra & Nagar Haveli 878.76
Sub-total 333.55
Southern Region
Andhra Pradesh 227.22
Karnataka 273.33
Kerala 163.62
Tamil Nadu 295.41
Pondicherry 617.95
Lakshadweep . 170.50
Sub-total 240.15
- *Provisional
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Name of the Region|State  1989-90*
Eastern Region
Bihar 102.35
Orissa 181.28
West Bengal 138.87
D.V.C. . . .
Andaman &  Nicobar
Islands 105.35
Sikkim . 96.11
Sub-total B 1‘28..91
North-Eastern Region
Assam 77.95
Manipur 80.36
Meghalaya 108.07
Nagaland 70.19
Tripura . . 51.03
Arunachal Pradesh . 58.02
Mizoram 56.83
Sub-total - 76.38
Total (All India) . 236.02
*Provisional
(I ranslation]

Platforms at Kanpur Central Station

1749. SHRI KESRI LAL: Wil
the' Minister of RAILWAYS be
pleased to state:

(a) whether the Government have
any proposal to construct new plat-
forms at Kanpur Central Station;

(b) if so, the details thereof;

" (c) the total epxenditure to be in-
curred thereon; and

(d) when this work is
completed?

likely to be

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes,
Sir.

" (b) Construction of a BG platform
for 26 coach length train, -with two
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faces by dismantling two MG lines
has been taken up.

(¢) Rs. 50 lakh approximately.

(d) By the end of 1992-93 subject
to availability of funds.

[English]

Doubling of Kharagpur-Midnapur

Section

1750. SHR1 SATYAGOPAL MIS-
RA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whe.gher there is any proposal
for doubling the Kharagpur-Midna-

porc scction of the South  Eastern
Railway:

(b) il so. the details thereof; and
(¢c) if not, the reasons therefor?

THE MINISTER OF STATE 1IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) On the Kharagpur-Midnapore
section, Gokulpur-Midnapore is al-
ready a double line.  Kharagpur-
Gokulpur  section has only single
line.

(¢) Doubling of lines is done to
meet the operational and traffic re-
quirements. It is restored to when

the sectional capacity of a single
line with various operational im-
provements gets saturated. = The

Kharagpur-Gokulpur section has not
yet come in this category.

Shortage of LPG Agencies
Petrol Pumps in Keonjhar,
Orrissa

1751. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of applications re-
ceived by the Government from the
Members of Parliament. societies
and applicants in regard to the shor-
tage of Petrol pumps and LPG

and
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agencies in Keonjhar district of QOrissa
during the last three years; year-
wise; and

{b) the action taken thereon?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
and (b) The information is not avail-
able with the Government.

Indo-Pak Pact on Rail Communi-
) cation

1752. SHRI ASHOK ANANDRAO
DESHMUKH: Will the Minister of
RAILWAYS be plecased to state:

(a) whether Indo-Pak pact on rail
communication has been signed in
July 1991; and

(b) if so, the details of the agree-
ment?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Yes,
Sir.

(b) ‘The Agreement relating to
Rail Communication between India
and Pakistan—1991’ has been extend-
ed for a further period of 3 years
upto 7-7-94. - This Agreement pro-
vides for continued running of the
daily passenger train between Amrit-
sar and Lahore for the journey of
the- international passengers and re-
gular exchange of freight traffic bet-
ween the two countries.

Officers of NTPC involved in
Corruption

1753. SHRI PHOOL CHAND
VERMA: Will the Minister of PO-
WER AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
refer to the reply given on Septem-
ber 4, 1990 and March 5, 1991 to
Unstarred Question No. 4452 and Un-
starred Question No. 1475 respectively
regarding officers of NTPC involved
in corruption and state:

(;l) the names of erring officers of
the National Thermal Power Corpora-
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tion (NTPC) and the details of major
penalty proceedings initiated against
them since January 11, 1990 and the
out-come thereof; . :

(b) the steps taken to recover the
amount by Government from the
erring officers;

(c) whether the firm Modern Insu-
lators Ltd. continued their supplies to
the NTPC directly as well as through
third parties like Bharat Heavy Elec-.
tricals Limited etc. after January 11,
1990: and

(d) if so, the details that of and the
reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CGNVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAl): (a) to (d) Major penalty
proceedings have been initiated against .
S/Shri Parmeshwar Prasad and S. K.
Dua, officials of the National Ther-
mal Power Corporation (NTPC).

The type of penal action and the:
question of recovery of any amount
from the officials can be considered
after completion of the enquiry.

The NTPC has not placed any order .
on the firm after 11-1-90. Supplies
for some 400 KV Bus Post Insulators
were made by the firm for the con-
tracts placed ecarlier. The following
supplies have been made by the firm.
as sub-contractors to BHEL, et¢.: .

(i) 400/200 KV Long Road

Insulators — 372 nos.
(ii) 400/200 KV Bus Post

Insulators — 44 nos.
(ii) Support Insulators — 43 nos.

Steam Coal Requirement of Industries
in Gujarat .
1754. SHRI HARIN PATHAK:

Will the Minister of COAL be pleased
to state: :

(a) whether Gujarat gets adequate
steam-coal as. per the requirement for -
its industries;
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(b) if not, the reasons therefor; and

(c) the steps proposed to be taken
by the Government to prevent the
closure of industries due to shortage
of steam-coal and to stop unemploy-
ment likely to arise due to the closure
of such industries?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRI
S. B. NYAMAGOUDA): (a) and (b)
No, Sir. There is shortfall in supply
of steam coal to industries in Gujarat
because more coal has to be moved
by Railways to high priority core
sectors like power, cement, steel, rail-
way, fertilizer etc.

‘{¢) In order to meet the demand of
non-core sector industrial consumers,
the Ministry of Coal have issued ins-
tructions to all coal companies under
Coal  India Limited that the require-
ment of these industries must be met
at least to the extent of 509, of link-
age by rail or by road. This will
improve the position of supply consi-
derably.

Additional Station at Surat

1755. SHRI KASHIRAM RANA:

Will the Minister of RAILWAYS
be pleased to state:

(a)y whether the Government have
approved the construction of an ad-
ditional station on eastern side of
Surat railway station; and

(b) if so, the details thereof and
the steps taken in this regard so far?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) In order to relieve congestion,
Platform No. 4 has been constructed
recently on eastern side. Work of
provision of a booking office on eas-
tern’ side has been included in the
Works Programme. This facility will
become operational when the Surat
Municipal Corporation provides an
approach road on eastern side. No
additional building is proposed to
canstructed at present. :
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International Flights from Thiruva-
nanthapuram Airport

1756. SHR1 A. CHARLES:

PROF. SAVITHRI LAKSH-
MANAN:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased
to state:

(a) the additional facilities provid-
ed to the Thiruvananthapuram airport
after it was declared as an interna-
tional airport;

(b) whether this airport has the re-
quired facilities for the landing and
take-off of all types of aircraft at pre-
sent; and

{c) if not, the details of additional
facilities proposed to be provided dur-
ing 1991-92?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) 250
new passenger baggage trolleys have
been provided. A doctor has been
appointed on part-time basis to pro-
vide first aid tc passengers and th
visitors. .

(b) No, Sir. This Airport has at
present the required facilities to handle
only up to Airbus 300/310 type air-
craft.

(c) The International Airports Au-
thority of India (IAAI) has identified
the land required to extend the exist-
ing runway which is at present 9500 ft.
long. The Government of Kerala is
being requested to acquire this land
and provision of Rs. 1.85 crores has
been made in the current year for
this purpose. Besides this, IAAT has
made a provision of Rs. 6.15 crores
in its budget of 1991-92 for comple-
tion of civil works such as the exten-
sion of the departure holding area,
airconditioning of the departure hold-
ing area. provision of escalators and
extension of apron nad taxi track, as
well as for new equipment such as
crash fire tenders, LCD" flight infor-
mation display boards, and a new
CCTV system with coloured moni-
tors.
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Announcement in Southem Regional
Languages on Metropolitan Railway
Stations

1757. SHRI KADAMBUR M. R.
JANARTHANAN: Will the Minis-

ter of RAILWAYS be pleased to
state :

(a) whether the Government have
any proposal to start announcement
of south bound trains in Southern
regional languages on Metropolitan
Railway Stations: and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
and (b) No, Sir. However, in non-
Hindi speaking states, announcements
over Public Address System are
made - in the regional language(s) con-
cerned besides in Hindi and English.

Rail fare on Hyderabad-Madras via
Nadikudi route

1758. SHRI DATTATRAYA
BANDARU: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the distance of Railway
line between Hyderabad and Madras
via Nadikudi is less than that of the
other railway routes between Hydera-
bad and Madras;

(b) if so, whether the fare on both
the routes is almost the same;

(c) if so, the reasons therefor; and

(d) the steps proposed to be taken
to reduce the fare of the train running
on Hyderabad-Madras via Nadikudi
route?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
No, Sir. The chargeable distance
between Hyderabad and Madras via
both the routes is same.

(b) to (d) Do not arise.
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[Translation]

Daily running of Pune-Ahmedabad
Express train

1759. SHRI ANNA JOSHI: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether  representatives  of
Rajasthani Samaj and Gujarati Samaj
in Pune have urged the Government
to run Pune-Ahmedabad Express
train daily; and

(b) if so, the decicion taken in this
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
Yes, Sir.

(b) The request was examined but
not found feasible.

Bridge at Chhitauni

1760. SHRI RAM  NAGINA
MISHRA:  Will the Minister of
RAILWAYS be pleased to state:

(a) the estimated construction cost
of Chhitauni railway bridge in Deoria
district of Uttar Pradesh and whether
the Governments of Uttar Pradesh
and Bihar have paid their shares and
if so, the amount thereof, separately;

(b) the expenditure incurred there-
on so far; and

(c) the time by which this project
is likely to be completed?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
The estimated construction cost of
Chhitauni-Bagaha Rail-cum-Road
Bridge is Rs. 160 crores out of which
Rs. 36 crores are to be borne by Gov-
ernment of Uttar Pradesh and Rs. 27
crores by Bihar in a phased manner.
Of this, Government of Uttar Pradesh
has so far paid Rs. 6 crores and Bihar
Rs. 2 crores till 1989-90. They have
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not so far paid their shares for 1990-
91 and 1991-92 amounting to Rs. 23
crores and 19 crores, respectively.

(b) Rs. 16 crores.

() In 1994-95 subject to the co-
sharers contributing their shares in
time.

[English]

Financial assistance for non-conven-
tional erergy sources

1761. SHRI GANGADHARA
SANIPALLI: Will the Minister of
POWER AND NON-CONVENTIO-
NAL ENERGY SOURCES be plea-
sed to state:

(a) the details of financial assistance
for harnessing non-conventional Ener-
gy Sources, State-wise;

(b) whether the Government pro-
pose to allot more funds to State like
Andhra Pradesh which has large
potential of non-conventional energy
sources; and

(¢) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENER-
GY SOURCES (SHRI KALP NATH
RAI). (a) The State-wise outlays
for 1991-92 for non-conventional
energy programmes in the State sec-
tor as approved by the Planning Com-
mission are as follows:

(Rs. in lakhs)

State Outlays
Andhra Pradesh . . 31
Arunachal Pradesh . . 50
Assam . . . . 38
Bihar . . 315
Goa . . . . 26
Gujarat . . . 352
Haryana. . . . 70
Himachal Pradesh . . 100
Jammu & Kashmir . . 48
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State Outlays
Karnataka . . . 52
Kerala . . . . 80
Madhya Pradesh 400
Maharashtra . . . 125
Manipur . . . 33
Meghalaya . . . 60
Mizoram . . . 34
Nagaland . . . 50
Orissa 100
Punjab 100
Rajasthan . . 360
Sikkim . . . . 50
Tamil Nadu . . 254
Tripura . . . . 67
Uttar Pradesh . . . 320
West Bengal . . . 60
Union Territories
A & N Islands 150.00
Chandigarh 0.30
D & N Haveli 4.52
Delhi 155.00
Lakshdweep 190.00
Pondicherry 25.00
Daman & Diu 2.00

(b) and () The Plan allocations
are finalised after detailed consulta-
tions with the States concerned, keep-
ing in view their requirements as well
as the resources available.

DESU Billing System
1762. SHRI MADAN LAL KHU-
RANA:

SHRI TARA CHAND
KHANDELWAL:

Will the Minister of POWER AND
NON-CONVENTIONAL ENER-
GY SOURCES be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the news
item captioned “DESU’s chaotic bill-
ing system” appearing in the Indian
Express dated February 8, 1991;

(b) if so, the reaction of Govern-
ment thereto; . ,
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(c) the steps propose to ensure time
bound redressal of grievances of con-
sumers;

(d) if so, the details thereof and if
not, the reasons therefor;

(¢) whether the DESU is holding
open sessions on certain days;

(f) if so, the details in this regard;

(g) whether Government propose to
set up more cash collection centres;

(h) if so, the details thereof; if not,
the reasons therefor;

(i) whether the present computeris-
ed billing system of DESU is defec-
tive;

() if so, whether it is proposed to
simplify the billing system; and

(k) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENER-
GY SOURCES (SHRI KALP NATH
RAI): (a) and (b) The said news item,
inter-alia, relates to the issue of bills
by DESU on the basis of revised tariff
from 1-3-1991 without actual meter
readings, cases of erratic billing by
DESU, the problem faced by the
consumers in the rectification of
wrong electricity bills etc.

According to DESU, since there
are about 17 lakh consumers involv-
ing issue of over 8 lakh bills every
month, it was not practicable to take
the readings of all the meters on the
same day on which the revised tariff
became effective. The bills for
pre-revised and revised tariff were,
therefore, issued on pro-rata consump-
tion basis.

"(c) to (f) Suitable arrangements
already exist in DESU for the redres-
sal of grievances of the consumers.
The Grievance Committees at the
level of Executive Engineers hold
meetings every week on Tuesday.
The meetings at the level of Addi-
tional Chief Engineers are held every
fortnight for speedy settlement of the
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complaints of the consumers. DESU
has also set up three Bijli Adalats for
speedy redressal of the grievances of
the consumers.

(g) and (h) DESU propose to open
the following additional Cash Collec-
tion Centres:—

1. Mayur Vihar

2. Onkar Nagar/Tri Nagar

3. Bawana

4. Gopi Nath Bazar, Delhi Cantt.

(i) to (k) The computerised bill-
ing system of DESU is working satis-
factorily. The position is, however,
reviewed from time to time by DESU
in the light of the suggestions received
from the consumers etc.

Bridge at Varkala

1763. SHRIMATI SUSEELA GO-
PALAN: Will the Minister of
RAILWAYS be pleased to state:

(a) the reasons for delay in the con-
struction of the overbridge at Varkala
on Ernakulam-Trivandrum line; and

(b) the steps being taken to com-
plete the bridge?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
and (b) Proposal for construction of
road overbridge in replacement of the
existing level crossing at Km. 179/13-
14 near Varkala has been received
from the State Government only re-
cently. The State Government has
been requested to finalise the scheme
for the work jointly with Railway,
accord priority, and sponsor it for
inclusion in Railway’s Works Prog-
ramme.

Air India Aircraft at Singapore

1764. SHRI P. M. SAYEED: Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether a large number of pas-
sengers were kept inside an Air India
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aircraft at Singapore in the first week
of July 1991;

(b) if so, the number thereof and
the reasons for keeping them inside
specifying the time for which they had
to stay inside;

(c) whether the aircraft was again
got stuck at Madras Airport and if so,
the time spent in Madras; and

(d) the total hours after which the
passengers reached Madras and Bom-
bay as compared to the time generally
taken by aircraft flying from Singa-
pore to Madras and Bombay?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDI]A): (a) and
(b) Flight AI-415 of 7th July 1991
developed a snag in the hydraulic sys-
tem while taxying for take off. 192
passengers were kept abroad for nearly
six and a half hours due to the late
hour as many of the facilities at the
airport were closed at that time and
it was hoped that the rectification of
the snag would not take too much
time.

(c) and (d) The snag in the hydrau-
lic system reappeared while the air-
craft was taxying for take off at Mad-
ras. The passengers were held up in
Madras for 7 hours 50 minutes. The
total delay was 23 hours 35 minutes
between Singapore and Bombay and
15 hours 45 minutes between Singa-
pore and Madras.

Purchase of Helicopters

1765. SHRI R. JEEVRATHINAM:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state: )

(a) the number of helicopters pur-
chased from November 1989 to May:
91:

(b) the name of the countries from
where these helicopters have been pur-
chased for the use of the Oil and Na-
tural Gas Commission.

(c) the total cost of these helicop-
ters and

(d) where these helicopters are bein.
put to use at present? -

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) None.

(b) to (d) Does not arise.

[Translation]
Setting up of Solar Plant in Jodhpur,
Rajasthan
1766. SHRI GIRDHARI LAL

BHARGAVA: Will the Minister of
POWER AND NON-CONVENTIO-
NAL ENERGY SOURCES be plea-
sed to state:

(a) whether there is any proposal to
set up a solar plant in Jodhpur, Ra-
jasthan;

(b) if so, whether the Planning
Commission has considered this pro-
posal;

(c) if so, whether financial approval
has been granted to implement the
said proposal; and

(d) if not, the reasons therefor and
the time by which financial approval
is likely to be granted?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.

(d) The proposal can be put up to
the Planning Commission as a Scheme
in the Eighth Plan after techno-eco-

nomic clearance has been accorded by
the Central Electricity Authority.

[English]
Absorption of Snrpius Workers Enga-
ged in Steam Locometives

1767. SHRI BASUDEB ACHA-
RIA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether a large number pf wor-
kers engaged in steam Iocomotives are
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being rendered surplus due to elimi-
nation of steam locomotives; and

(b) if sv. the steps being taken to
absorb those workers in other sectors
of the Railways?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and (b)
Because of progressive phasing out of
steam locomotives, staff engaged on
maintenance of these locos is becom-
ing surplus. The surplus staff is not
retrenched, instead they are redeploy-
ed in alternative categories on Rail-
ways by imparting training where
considered necessary.

Pilferage of Power in Delhi

1768. SHRI TARA CHAND KH-
ANDELWAL: Will the Minister of
POWER AND NON-CONVENTIO-
NAL ENERGY SOURCES be pleas-
ed to state:

(a) whether one of the major fac-
tors of power crisis in the capital is
the theft and pilferage of power:

(b) whether the Delhi Electric Sup-
ply Undertaking has recently detected
hundreds of cases of power thefts and
pilferage;

(c) if so, whether the Government
propose to further strengthen DESU’s
enforcement wing to check power
thefts and pilferage; and

(d) the action being contemplated
against those found involved in power
thefts and pilferage?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) and (b) While there is no
major power crisis in the Capital as
such, a large number of cases of theft
of electricity have been detected dur-
ing the raids conducted by officials of
DESU in various localities.

(c) and (d) DESU has set up two
full fledged Enforcement Divisions for
checking theft of electricity in the
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Capital which are considered effective.
The Government has already made
‘theft of electricity’ a cognizable off-
?3?(3) under the Indian Electricity Act,

ONGC Share in Narsapur Bridge

1769. SITRI G. M. C. BALAYOGI:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether the Oil and Natural
Gas Commission has agreed to give
fifty per cent share for the construc-
tion of bridge at Narsapur between
East and West Godavari districts of
Andhra Pradesh; and

(b) if so, the progress so far made
in this regard?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS (SHRI
B. SHANKARANAND): (a) and (b)
There was a proposal for ONGC to
share the cost of a bridge to be put
up at Narsapur. It is reported that
no construction work has been under-
taken.

Reservation Counters of Delhi/New
Delhi

1770. SHRI RAM BADAN: Will
the Minister of RAILWAYS te plea-
sed to state:

(a) the steps taken by the Govern-
ment to reduce the influence of bro-
kers on reservation counters and
black-marketing in sale of railway
tickets and inconvenience being caus-
ed to the public at Delhi/New Delhi
railway stations;

(b) whether the passengers have to
wait for hours for their turn due 10
the slow speed of work at reservation
counters;

(c) if so, the instructions likely to
be issued to the staff in this regard;
and

(d) if not. the reasons therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) To
combat the menace of touts, brokers
and blackmarketeers indulging in sale
of railway tickets at Delhi/New Delhi
stiju(tions, the following steps have been
taken:

(i) Computerised reservation sys-
-tem has been introduced there-
by eliminating scope of mani-
pulaiion by touts and stafi.

(ii) Frequent surprise checks aga-
inst touts are conducted by Vi-
gilance teams. 39 touts were
apprehended and prosecuted
during January—June, 1991.

(iii) Checks are conducted in trains
to detect passengers travelling
on transferred tickets. A sum
of Rs. 1,38,859 was realised
from such passengers besides
confiscation of tickets during
January—1June, 1991.

(iv) The requisition slips are scruti-
nised and door to door verifi-
cation is done in suspected
cases to ascertain genuineness
of the reservation.

(v) Surveillance is kept on the acti-
vities of the reservation staff
suspected to have collusion
with touts.

(b) No, Sir.
(c) and (d) Do not arise.

Withdrawal of Gulf Surcharge by
Indian Airlines

1771. SHRI SHANKERSINH VA-
GHELA:

DR. A. K. PATEL:

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state:

(a) whether a Gulf Evacuation sur-
charge at the rate of ten per cent of
fare was levied on domestic fares of
the Indian Airlines since September,
1990;

(b) if so, the amount collected- as
surcharges so far;

(c) the expenditure incurred by the
Government on the evacuation of In-
dians from Iraq, Kuwait etc. during
the Gulf War;

(d) whether the Gulf surcharge has
now been withdrawn; and

(e) if not, the reasons for continuing
this levy?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MS‘ADHAVRAO SCINDIA): (a) Yes,

ir.

(b) The amount collected by way of
Gulf Surcharge from 26th September,
1990 till 30th June, 1991 is Rs. 54
crores approximately.

(c) The estimated expenditure on
the evacuation was Rs. 300 crores
approximately.

(d) No, Sir.

(e) In the wake of an all round in-
crease in costs. it has become neces-
sary to continue with this surcharge.

Freight Subsidy for Supply of Coal

1772. SHRI ANBARASU ERA:
Will the Minister of COAL be pleased
to state:

(a) whether there is any proposal
for freight subsidy for supply of coal;

(b) if so, the details thereof; and

(c) if not, the reasons therefor and
the steps taken in this direction?

THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRI
S.B. NYAMAGOUDA): (a) No, Sir.

(b) Does not arise.

(c) Freight subsidy for supply of
coal is not practical for the following
reasons:—

(i) Coal is a bulk commodity of
low value and, therefore, frei-
ght is a major element in its
cost.
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(ii) Coal is produced in a large
- number of locations. Freight
subsidy with too many produc-
ing centres and for a large
quantity would pose insuper-
able difficulties.

Shutting Down of Gil Wells .

1773. SHRI BIJOY KRISHNA
HANDIQUE:

SHRI ATAL BIHARI
VAJPAYEE:

DR. LAXMINARAYAN
PANDEYA:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
refer to the replies given on August
28, 1990 and February 26, 1991 Un-
starred Question Nos. 3262 and SQ.
60 respectively regarding shutting
down of oil well and state:

(a) whether the Government have
examined the report of the Committee
of technical experts; and

(b) if so. the main recommendations
of the Committee, the action taken by
the Government there.n and the out-
come thereof?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS (SHRI
B. SHANKARANAD): (a) and (b)
The report is under the consideration
of the Government.

Power Connections to Unauthorised
Colonies

1774. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of PO-
WER AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state:

(a) whether the attention of Govern-
ment has been drawn to the news item
captioned “JJ Power connections bre-
ed encroachment” appearing in the
Indian Express dated March 22, 1991;

() if so, the details of éct_:ion likely
to be taken in this regard;
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(c) whether the survey has been
conducted in Delhi to determine the
number of persons who have taken
light direct from the poles; if so, the
details thereof, area-wise;

(d) whether employees of Delhi
Electric Supply Undertaking are also
involved in this power theft; and

(e) if so, the action taken against
those found guilty?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAl): (a) to (¢) No formal survey
has been conducted by DESU to de-
termine the number of persons who
have taken light direct from the poles.
However, according to DESU, there
are more than 600 JJ Clusters in
Delhi and the inhabitants of such areas
illegally draw electricity by direct
tapping from the street light poles
provided by the Delhi Development
Authority/Delhi Administration. At-
tempts made by DESU to prevent
theft of power in such cases is resist-
ed by unlawful elements of the locali-
ties creating law and order problems.
DESU does not support the observa-
tions made in the said news item that
the provision of power connections to
JJ Clusters and unauthorised colonies
encourages illegal encroachment. DE-
SU carries out the electrification of
only those unauthorised colonies which
are covered under the directions issu-
ued by the Delhi Administration/
Delhi Electricity Control Order, 1959.
In case the unauthorised construc-
tions/encroachments are removed by
the concerned authorities, DESU can
remove its service lines. Specific
cases of connivance of DESU staff in
the theft of power are looked into by
DESU for appropriate action.

Opening of Booking Centres in Hilly
Areas, U.P.

1775. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of
RAILWAYS be pleased to refer the
reply given on May 22, 1991 to Unstar-
red Question No. 9819 regarding Rail-
cum-Road reservation centres (Out
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Agencies) in hilly areas of Uttar Pra-
desh and state: .

(a) whetl}er the booking centres
(gut Agencies) have since been open-
€d;

-(b) if not, the reasons therefor; and

(c).the steps being taken to expedite
opening of such centres and the time
schedule thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and (b)
No, Sir. Out Agencies for Rail-cum-
Road reservations have not been ope-
ned so for at the said places due to
lack of response shown by the public
as well as concerned agencies of State
Government of Uttar Pradesh.

(¢) Provision of Rail-cum-road re-
servations facilities in hilly areas of
U.P. will be considered as soon as
suitable contractors are found to take
up the contracts as per standard terms
and conditions.

Financial Assistance by REC to Uttar
Pradesh State Electricity Board

1776. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of PO-
WER AND NON-CONVENTIONAL
ENERGY SOURCES be pleased to
state:

(a) the total amount of subsidy/loan
given by the Rural Electrification Cor-
poration to the Uttar Pradesh State
Electricity Board for the purpose of
rural electrification in Uttar Pradesh;
and

(b) the objectives achieved so far?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAJI): (a) The Rural Electrification
Corporation has, upto 31st March
1991, provided Rs. 539.51 lakhs as
grant and Rs. 61341 lakhs as loan to
UPSEB for the purpose of rural elec-
trification in Uttar Pradesh. . .

(b) According to UPSEB, 42,3840

villages in the State have been electri--

fied and 252840 pumpsets have been
energised upto 31-3-91. Further, 2,17,
046 single-point connections were also
provided to the weaker sections. utilis-
ing the grant amount.

Smokeless Chulhas

1777. SHRI V. SOBHANADREES-
WARA RAO VADDE: Will the Mi-
nister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES
be pleased 1o state:

(a) the targets and the actual achi-
evement with regard to setting up of
smokeless chulhas, State-wise;

(b) the details of the scheme and
the implementing agencies, State-wise;
and '

(c) the overall progress of this
scheme since its inception?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SCURCES (SHRI KALP NATH
RAI): (a) State-wise targets and achi-
evements for the installation of im-
proved chulhas is given in the atta-
ched statement-I.

(b) Implementation of National
Programme on Improved Chulhas is
being carried out through various State
Government Departments, Implement-
ing Agencies, Autonomous Bodies and
Voluntary Organisations. Actual ins-
tallation is done through trained work
force of Self Employed Workers en-
gaged on contract basis by the Imple-
menting Agencies, Financial support
to users, Self Employed Workers, Im-
plementing Agencies & Improved
Chulha Technical Backup Units. is
provided under the National Progra-
mme. Financial Support to the users
in the form of subsidy is given in the
attached statement-II. State-wise list
of Implementing Agencies is given in
the attached statement-III.

(c) Under the National Programme
on Improved Chulha, little over one
crore improved chulhas have been in-
stalled against a target of about 83
lakh since inception and upto 3lst
March, 1991.
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STATEMENT 1
Target & Achievement upto 31-3-91 in respect of National Programme on
Improved Chulha
Si. State/UT Target  Achieve-
No. ment
1. Andhra Pradesh . 6,19,000 7,62,598
2. Arunachal Pradesh 10,000 6,042
3. Assam 1,82,000 1,01,357
4. Bihar. 4,75,500  5,09,886
5. Gujarat 4,26,000 5,34,200
6. Goa . 46,100% 48,429
7. Haryana . 4,22,500 5,69,135
8. Himachal Pradesh 3,14,000 3,60,885
9. Jammué& Kashmir 1,77,500  1,58,486
10. Karnataka 4,30,000 4,71,885
11. Kerala . 2,25,000 2,20,333
12. Madhya Pradesh. 5,80,000 8,45,023
13. Maharashtra 5,42,000 6,62,639
14. Manipur 26,900 21,576
15. Meghalaya 26,500 10,200
16. Mizoram 11,350 7,694
17. Nagaland . 14,700 7,000
18. Orissa 2,99,000 3,39,528
19. Punjab 5,30,000 5,15,795
20. Rajasthan . 6,68,500 10,80,764
21. Sikkim 24,200 18,597
22. Tamil Nadu 5,40,000 7,42,420
23. Tripura 17,300 5,971
24. Uttar Pradesh 9,27,000 12,09,179
25. West Bengal 3,05,500 3,17,179
26. Andaman & Nicobar 15,600 11,260
27. Chandigarh . . 9,450 8,498
28. Dadra & Nagar Haveli 6,500 4,981
29. Daman & Diu 450 30
30. Delhi. . 98,500 1,08,680
31. Lakshadweep 10,350 3,405
32. Pondicherry 14,900 14,242
33. Others 5,31,700  7,00,061
Total 83,28,000 1,03,77,958

*Includes Daman & Diu upto 1989.
Note:

The improved chulha programme was launched as a demonstra-

tion project in December 1983, which was converted into a National

Programme w.e.f. April, 1985.

The statement above indicates

figures of cumulative target & achievement since inception till 31-3-91.
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STATEMENT 11

Financial Support to the Users in the
Forum of Subsidy in Respect of Na-
tional Programme on Improved

‘ Chulha

1. Family Size
(A) Fixed Chulhas

Users pay Rs. 15 per chulha
(Rs. 5 for material cost and Rs.
10 for Self Employed Workers?,
rest of cost is borne by the
Central Government.

/B} Portable Chulhas

Subsidy to the extent of 50
of the cost of Portable Chulha
is provided to the General Ca-
tegory beneficiaries and 759 to
the SC/ST. However. in hiily
areas, the subsidy is to the ex-
tent of 759 of cost of portable
chulha for all categories of be-
neficiaries.

2. Community | Commercial Chulhas
(A) Fixed chulhas

A subsidy of Rs. 50 pcr chulha
is provided by the Government.

(B) Portable chulha

A subsidy of Rs. 100 per chul-
ha is provided by the Govern-
ment.

STATEMENT 11

List of Nodal Departments|implementing
Agencies in respect of National Pro-
gramme on Improved Chulha

14

1. Government of Assam
Rural Development Deptt.
Dispur, Guwahati-6.

2. Government of Andhra Pradesh
Science, Technology &
Environment Deptt., Sectt.,
Hyderabad.

3. Government of Bihar,
Energy Deptt., Sinchai
Bhavan, Patna.

4. Panchayat & Rural Housing

.*. -Deptt., Govt. of Gujarat
Gandhinagar.

7—20 LSS/ND/91

1913 (SAKA) Written Answers 90

5.

10.

11.

12.

13.

16.

18.

19.

Government of Haryana,
Development & Panchayat
Deptt., New Secretariat,
Chandigarh.

Rural Development Deptt.,
Govt. of Himachal Pradesh
Shimla.

Deptt. of  Science  Ecology
& Environment Govt. of Jammu
& Kashmir, Srinagar.

Rural Development & Panchayati
Raj Deptt., M.S. Building,
3rd Floor, 3rd Stage,
Bangalore.

Science & Technology,
Environment Committee &
Ex-Officio Secretary to the Govt.
of Science & Tech.,
Environment Deptt.,

Secretariat, Trivandrum.

Energy Department,
Govt. of Madhya Pradesh,
Bhopal.

Govt. of Maharashtra,
Rural Development Deptt.,
Mantralaya, Bombay.

Science & Technology,
Govt. of Manipur,
Imphal.

Planning Department,
Shillong (Meghalaya).

Rural Development Deptt.,
Govt. of Mizoram,
Aizawal.

Govt. of Nagaland, -
Rural Development Deptt.,
Kohima.

Science, Tech., & Environment,
Deptt., Govt. of Orissa,
Secretariat, Bhubaneswar.

U.T. of Pondicherry, .
Pondicherry.

Rural Development Deptt.,
Govt. of Punjab,
Chandigarh. -

Govt. of Rajasthan,
Jaipur. .
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20.

21.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

3s.
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Rural Dev., Deptt., (NRSE)
Thashing Secretariat,
Gangtok (Sikkim)

Govt. of Tamil Nadu,
Deptt., of Rural Dey.,
Fort, St. George ,
Madras-8.

Deptt., of Science &
Technology & Environment,
Govt. of Tripura,

Apgartala.

Govt. of Uttar Pradesh,
Rural Dev. Deptt.,
Vidhan Bhawan. Locknow.

Govt. of West Bengal,
Relief & Welfare Deptt.,
Writer’s Building, -
Calcutta.

Andaman & Nicobar
Administiation, Port Blair.

Rural Works Deptt.,
Itanagar,
Arunachal Pradesh.

U.T. of Chandigarh,
Chandigarh.

Dadra Nagar Haveli,
Silvassa.

Delhi Administration,
5/9, Under Hill Road,
New Delhi-54.

Rural Development Deptt..
Panjim, Goa.

U.T. of Lakshadweep,
Kavaratti-55.

U.T. of Daman & ’D'iu, :
Daman.

Gujarat Energy Dev. Agency,
B.N. Chamber, 3rd Floor,
R.C. Dutt Road, - .

Baroda (Gujarat).

Maharashtra Energy Dev.
Agency, 6th floor,

New Kamani Chambers,
Adi Marzban Street,
Bombay-38.

Tamil Nadu Enérgy Dev.
Agency, JHAVAR PLAZA,

1-A, Nungambakkam Hrgh Road

Madras-34.
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36. Non-Conventional Energy,
Development Agency of U.P.,
B-46, Mahanagar Extensmn
Lucknow-6.

37. Himurja (H.P. Energy Dev.
Agency) Chandi Bhawan,
Shimla-2.

38. H.P. Agro Industries Corp.,
Salig Ram Bhawan,
Shimla-2.

39. Punjab Agro Industries,
Corporation, 307-308/315-316,
Sector 35-B, Chandigarh.

40. U.P. State Agro Industries,
Corporation, 22, Vidhan
Sabha Marg, Lucknow-1.

41. Khadi & Village Industries,
Commission, 3, Irla Road,
Vile Parle (West) Bombay-56.

42. National Dairy Development,
Board, Anand, (Gujarat).

43. All India Women’s
Conference, 6, Bhagwan Dass
Marg, New Delhi.

44. Gujarat Agro Industries,
Corporation Ltd., Juhapura,
Sarkhej Road,
Ahmedabad-380055.

[T ranslation]

Tourism Development in Champawat
Area of Uttar Pradesh

1778. SHRI JEEWAN SHARMA:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state:

(a) whether the Government have
received any memorandum to declare
Champawat in Pithoragarh district of
Uttar Pradesh a Tourist City; and

(b) if so, the reaction of the Govern-
ment thereon? . _ .

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM- (SHRI
MADHAVRAQO SCINDIA): (a) and
(b) The Central Government has o
scheme to declare any place as a Tou-
rist City and therefore, the question
of declaring Champawat as a Tourist
City does not arise.
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[English]

Air Lioking of Sholapur

1779. SHR1 DHARMANNA MON-
DAYYA SADUL: Will the Minister
of CIVIL AVIATION AND TOU-
RISM be pleased to state:

(a) whether Sholapur city in Maha-
rashtra being one of the biggest indus-
trial centres is not well connected with
other parts of the country by direct
air services by the Indian Airlines cr
Vayudoot;

(b) if so, whether at present air pas-
sengers have either to avail facility
from Pune or Bombay/Hyderabaa:

(c) if so, the steps taken to have di-
rect Indian Airlines or Vayudoot ser-
vices from this city; and

(d) the time by which the Govern-
ment propose to make available infra-
structure facilities for the purpose?

‘THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAQ SCINDIA): “a) She-
lapur is not presently linked by Vayu-
doot service. The air ficld at Shola-
pur is not suitable for the operations
of Indian Airlines.

" (b) Air services of Indian Airlines
are available from Pune, Bombay and
Hyderabad.

(c) Because of the losses being sus-
tained by it, Vayudoot is not in a
position to air ling Sholapur at pre-
sent. ’

(d) Does not arise.

Night Landing Facili!_ies at Visakha-
patnam Airport

1780. SHRI M. V. V.S. MURTHY:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state: '

(a) whether the passenger traflic to

and from Visakhapatnam has been
steadily increasing; and

(b) if so, the steps taken to extend
the run way as well as to provide
night landing facilities to enable the
Airbus operational to and from Visa-
khapatnam airport to meet the pas-
senger traffic demand?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
Ig'_IADHAVRAO SCINDIA): 7a) No,

1.

(b) The Visakhapatnam airport has
becn taken over by the Navy from
the National Airperts Authority (NAA)
in March, 1986. The National Air-
ports Authority is maintaining only
the civil enclave at Visakhapatnam.
The Navy has plans for the moderni-
sation of the airport.

Development of Vishakhapatnam
Railway Station

1781. SHRI B.B. RAMAIAH: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether there is any proposal to
develop Visakhapatnam as a Model
Station:

- (b) if so, the amount sanciioned
therefor and the amount spent there-
on so far:

. (c) the time bound programme 10
complete the development work: and

(d) whether there is any proposal to
develop ‘Duwada’ station as an alter-
native station to Visakhapatnam in
view of its congestion due tc the steel
piant New Townships?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): ‘a) Yes,
Sir.

(b) Sanctioned cost of the work is
Rs. 94.40 lakh out of which Rs. 42.00
lakh have been spent upto June 1991.

(c) The works are expected to be
completed by 1993 subject to availa-
bility of funds.

(d) No, Sir.
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Dulhasti Hydel Power Project

1782. SHRI ATAL BIHARI VAI}-
' PAYEE:

DR. LAXMINARAYAN
PANDEYA:

Will the Minister of POWER AND
NON-CONVENTIONAL ENLERGY
SOURCES be pleased to siate:

(a) the cost of the Dulhasti Hydel
Power Project in Jammu and Kashmir
as initially approved in the year 1982;

- (b) the details of the revisad costs
ot the project as approved from time
to time, year-wise;

{(c) the present estimated cust of the
project;

(d) the name of the foreign company
with which contract was signed and
the terms and conditions therveof;

(e) the manner in which the nrcject
will be financed;

(f) whether the construction work
has started; and

(g) if so, the details in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOCURCES (SHR1 KALP NATH
RAI): (a) The Dulhasti Hydel Power
Project in J & K was initialiy appro-
ved in the year 1982 at an estimated
cost of Rs. 183.45 crores including
Interest During Construction (IDC) ot
{ls. l21.73 crores, at March, 1980 price
evel.

(b) The revised cost of the project.
estimated at Rs. 1262.97 crores, in-
cluding IDC of Rs. 96.20 crores, at
October, 1988 price level, was app-
roved in July, 1989.

(c) The cost of the project is ex-
pected to go up by about Rs. 481
crores as a result of the depreciation
of the exchange value of the Rupee
since October, 1988.

(d) The contract for execution of
the project on turn-key basis has been
awarded to a French Consortium- led
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by M/s. CEGELEC (formerly CGEE
Alsthom) on 8-9-1989. The foreign ex-
change component of the countract
price is Japanese Yen 53060.63 mil-
lion and the Indian Rupee c¢.riponent
is Rs. 157.53 crores. This does not
include contigencies and escalation.
As per the contract, the project is tc
be completed by the French Consor-
tium within 57 months from the date
of order to commence work ic. by
July, 1994.

(e) The foreign exchange component
of the project would be financed by
soft credit of French Frances 987 mil-
lion and a grant of French Francs 190
million from the French Treasury, and
an export credit of French Francs
1405.60 million from a consortium of
French commercial Banks. The Rupee
component of the project would be
financed by NHPC out of its internal
resources market borrowings and
Govt. of India budgetary support.

(f) and (g) Yes, Sir. with effect from
11-10-1989. Infrastructural and pre-
construction works such as contractors
camp, school, hospital building and
installation of batching and crushing
plants at the project sit: have been
completed. The river has been diver-
ted and excavation of dam foundation
and main power House cavern started.
Boring of the main tunnel using an
8.3m dia tunnel boring machine has
commenced. Most of the access tun-
nels and adits are nearing completion.
Additional surveys and investigations
and preparation of the final design re-
port by the turn-key constractor are
under progress. Model studies of tur-
bine have also been completed.

[Translation]

Size of Exploratory Wells

1783. SHRI DEVENDRA PRA-
SAD YADAV: Will the Minister of
PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the exploratory wells
are smaller than those of China and
other countries; and

(b) if so, the reasons therefor?
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- THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND): (a)
and (b) The size or depth of explora-
tory wells depends on the depth at
which oil producing zone is expected
based on surveys and drilling.

Railway Link to Chatra (Bihar)

1784. SHR1 UPENDRA NATH
VERMA: Will the Minister of RAIL-
WAYS be pleased to state:

-(aj whether the headquarter oi
Chatra division in Hazaribagh district
of Bihar is not connected with rail-
way linc:

(b) whether there has been a long
standing demand to connect Chatra
with railway line:

(c) whether the Government pre-
pose to link this place with raiiway
line; and

(d) if so, when?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) Chatra
is not connected with railway line.

{b) Yes, Sir.
{¢) No, Sir.

(d) Does not arise.

(English)

Introduction of Fast Passenger Train
from Haldibari to Jalpaiguri

1785. SHRI JITENDRA NATH
DAS: Will the Minister- of RAIL-
WAYS be pleased to state: -

(a) whether the Government have
decided to introduce a fast passenger
train from Haldibari to Sealdah via
Jalpaiguri town and NJP station to
meet the long felt need of the peo-
ple of Jalpaiguri and Coochbehar;

(b) if so, whether work lrave already
been started there; and '

() if so, t_he amount spent thereon
and the details of the work completed
so far?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN) (a) to (v)
No, Sir. But the feasibility is under
examination.

[T ranslation]

Renovation of Rajpipla Airport

1786. SiJR1 CHANDUBHAI DE-
SHMUKH: Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to statc:

(a) whether there is an old airport
in Rajpipla town near Narmada Dam
of Gujarat;

(b) if so. whether the Government
propose to renovate this airport; and

" (¢) if not, the rcasons therefor?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(c) The National Airports Authority
has no plan to construct/renovate any
airport at Rajpipla city of Bharuch
District in Gujarat. .

Bridge over Brahmaputra at Dibrugarh

1787. SHRI PROBIN DEKA: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether there was a proposal to
construct fourth rail-cum-road bridge
over river Brahmaputra at Dibrugarh
(Assam); and

(b) if so, the details thereof and the
steps being taken in this regard?
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THE MINISTER OF STATE 1IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUNY: (a) No,
Sir.

(b) The bridge is plannéd as a Cen-
trally-assisted North Eastern Councit
project for the 8th Five Year Plan.
Detailed project report prepared by
Rail India Technical and Economic
Services Ltd. in 1988 has been upda-
ted by Northeast Frontier Railway
and furnished to the North Eastern
Counci] for processing further. The
cost of the project has been assessed
as Rs. 558.88 crores.

Lalitpur-Singrauli Railway Line

1788. KUMARI UMA BHARTI
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the construction of the
railway line betweén Lalitpur and
Singrauli in Madhya Pradesh has been
started;

(b) if so, the amount allotted for the
purpose so far;

(¢) the progress made so far in the
construction of the railway line: and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1 MALLIKARJUN) (a) No,
Sir.

(b) and (c) Does not arise.

(d) Survey for Lalitpur-Singrauli
new BG line has been taken up.

" Polypropylene Plant at Bijaipur

1789. SHRI DIGVIJAYA SINGH:
Will the Minister of PETROLEUM

AUGUST 6,

1991 Written Answers 100
AND NATURAL GAS be plwsed to

state:

(a) whether the Gas Authornty of
India Limited propose to set up a
polypropylene plant at Bijaipur in
Madhya Pradesh; ‘

(b) if so, the details thereof and the
latest position in this regard; and

(¢) if not, the reasons therefor?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRIs B. SHANKARANAND): (a)
Yes, Sir.

(b) and (¢) Detailed Project Report
has been received from the Gas Auth-
ority of India. The proposal is to have
a capacity of 1,00,000 tonnes of poly-
propylene at an estimated cost of
Rs. 720 crores.

[T ranslation]

Supply of Coal to Power Plants in
. Gujarat

1790. SHRI CHHITUBHAI GA-
MIT: Will the Minister of COAL
be pleased to state the month-wise

-demand of coal made by the Govern-

ment of Gujarat for Thermal Power
Stations from October, 1990 to June.
1991 and the quantity of coals allotted
and actually supplied to these plants?

. THE DEPUTY MINISTER IN
THE MINISTRY OF COAL (SHRI
S. B. NYAMAGOUDA): As per in-
formation received from the Central
Electricity Authority, (CEA) month-
wise coal demand, for thermal power
stations agreed between Gujarat and
CEA, the linkage given by the Stand-
ing Linkage Committee (Short Term)
and receipts of coal by the power sta-
tions from October, 1990 to June, 1991
is given in the enclosed statement.
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[English]

Private Firms in O#f Exploration and
Production

SHRI SUDHIR GIRI:
SHRI DEVENDRA PRA-
SAD YADAV:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

1791.

(a) whether any private agency has
approached the Government for par-
ticipation in oil exploration and pro-
duction; and

(by if so, the details thereof and the
decision taken by the Government
thereon?

THE MINISTER OF PETRO-
LEUM AND  NATURAL GAS
(SHRI B. SHANKARANAND):  (a)
and (b) Government have decided to
invite international and Indian com-
panies to bid for exploration for oil
and gas in the Fourth Round of
bidding.

Allocation of Natural Gas to Fertili-
zer Industry

1792. SHRI VIJAY NAVAL PA-
TIL: Will the Minister of PETRO-
LEUM AND NATURAL GAS be
pleased to state:

(a) whether the Government have
received representations from the fer-
tilizer industry for the allocation of
natural gas on priority basis;

(b) if so, the detalls thereof and the
action taken thereon: and

(c) the steps the Government pro-
pose to to take to allocate ndtural gas
to fertilizer industry on priority basis?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND) (a)
Yes, Sir.

(b) and (c) So far 2840 MMSCMD

of gas has been allarated to the ferti-

lizer apotor.
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Foreign Tourists

1793. SHRI SRIBALLAV PANI-
GRAHI: Will the Minister of CIVIL
AVIATION AND TOURISM be pie-
ased to state:

ta) whether the Government have
conducted any survey to assess the
reasons for fall in foreign tourists arri-
val:

(b) if so, the details thereof, and the-
steps taken by the Government to
aitract more tourists;

(c) whether the Government have
received any complaints regarding pil-
ferage of baggages and rude ‘and un-
helpful behaviour of officials and gui-
des; and

(d) -if so, the steps the Government
propose to take in the matter?

THE MINISTER OF CIVIL AVl-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) No.
Sir.

(b) Steps taken by the Government
to attract more tourists include con-
tinuous augmentation of tourism in-
frastruture in the country and streng-
thening of marketing efforts in the
overseas markets.

(c) and (d) Such complaints are
received from time to time and are
forwarded to the concerned authori-
ties for taking appropriate action.

[ Translat ion]

Expansion of ‘Ind'ore 'Airurip

1794. SHRIMATI  SUMITRA
MAHAJAN: Will the Minister of
CIVIL AVIATION AND TOURISM
be pleased to state:

(a) the details of modern facilities
available for ‘landing at Indore air-
port;

(b) whether the Govemment have
any scheme for the expansion and

modernisation of airstrip at Indorc
and
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(c) the details of steps taken to
make available air-bus service at
Indore?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) In-
dore airport has the following naviga-
tional and landing aids:—

Very High Frequency Omni Range
(VOR), Non-Directional Beacon
(NDB), Visual Approach Slope In-
dicator (VASI) and runway/taxiway
lights.

(b) and (c¢) This airport belongs to
National Airports Authority. Present
length of runway is 5600°. Runway
length of 7500’ is required to operate
AB-320 without any pay load restri-
ctions. To extend it to 7500°, additional
land of 28 acres outside the aerodro-
me premises is required. Extension of
runway to 7500’ thus depends on the
availability of land.

[English]

Air India Flights to Gulf Countries

1795. SHRI E. AHAMED: Will the
Minister of CIVIL AVIATIAN AND
TOURISM be pleased to state:

(a) the measures taken or proposed
by the Government to start flying full
fleet of the Air India and to improve
its utilisation;

(b) whether the Air India propose
to maintain its schedule flights to gulf
countries without abrupt cancellation;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAQO SCINDIA): (a) to
(d) 1t is the constant endeavour of
Air India to operate all the scheduled
flights on its network. However, in
the recent past, services to the Gulf
were disrupted due to the war in the
Gulf region. The services to gulf are
now being operated normally.
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Posting of SC/ST in Khurda Road
Division
1796. SHRI ARJUN CHARAN

SETHI: Wil the Minister of RAIL-
WAYS be pleased to state:

(a) the total number of posts reser-
ved for SCs and STs lying vacant in
the Khurda Road division of South
Eastern Railway at present; and

(b) the reasons for not filling those
vacancies so far?

- THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and (b)
The information is being collected and
will be laid on the Table of the Sabha.

Railway Line Between Guwahati and
Dibrugarh
1797. SHRI MURUL ISLAM: Will

the Minister of RAILWAYS be plea-
sed to state:

(a) whether any steps are being ta-
ken to extend the broad gauge line
from Guwahati to Dibrugarh; and

(b) if so. the details thereof?
THE MINISTER OF STATE IN

THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) No, Sir.

(b) Does not arise.
Privatisation of State Electricity

Boards
1798. SHRI PRITHVIRAJ D.
CHAVAN: Will the Minister of

POWER AND NON-CONVENTION-
AL ENERGY SOURCES be pleased
to state:

(a) whether there is any proposal to
privatise the State Electricity Roards:
and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) No, Sir.

(b) Does not arise.
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Hamessing of Non-Conventiomal
Energy Sources for Lighting purpose

1799. DR. VISWANATHAM KA-
NITHI: Will the Minister of POWER
AND NON-CONVENTIONAL EN-
EtEGY SOURCES be pleased to
state:

(a) whether there is any proposal
to harness non-conventional energy
sources for lighting purpose in the
far flung hamlets and groups of houses
in Srikakulam district in Andhra Pra-
desh;

(b) if so, the details thereof; and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES {(SHRI KALP NATH
RAI): (a) to (¢) Solar Photovolatic
systems have already been installed
for street lighting in 56 unelectrified
villages and hamlets of Srikakulam
district in Andhra Pradesh. There is
no further proposal for such installa-
tion in this district.

[Translation]

Bridge at Patna

1860. SHRI CHHEDI PASWAN:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government have
conducted any survey for the constru-
ction of railway bridge over the river
Ganga in Patna;

(b) if so, the results thereof; and

(c) the steps taken to start the work
on this project? .

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SrSiHRI MALLIKARJUN): (a) Yes,

r. ,

(b) and (c) The cost of the project
has been assessed ‘as Rs. 468 crores
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with a negative rate of return. The
work cannot be taken up at present
due to acute resource crunch.

[English]
Irregular EMU Service in Kharagpur
Division

1801. SHR1 HANNAN MOLLAH:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government are
aware of unprecedented irregularities
of Electric Multiple Unit service in
Kharagpur division of South-Eastern
Railway;

(b) if so, the details thereof; and

(c) the steps taken or proposed to
be taken by Government in this re-
gard?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to (c)
Punctuality of Electric Multiple Unit
service in Kharagpur Division of
South Eastern Railway during April,
May and June 1991 averaged to 90.2,
90.3 and 87.2 respectively. A slight
shortfall in punctuality in June 1991
was due to power failure and public
agitation.

A close watch on running of these
trains is kept.

[Translation]

Additional Ordinary Coaches in Long
Distance Trains

18¢2. SHRI RAM SHARAN YA-
DAV: Will the Minister of RAIL-
WAYS be pleased to state:

. (a) the criieria for connecting or-
dinary coaches in long distance trains:

(t) whether the Government have
any scheme 'o connect ordinary coa-
ches in such trains in order to faci-
litate the jourrey of middle class/
low income group’s people;

(¢) if so, the details thereof; und
(d) if not;, the reasons therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) to
(d) Reserved accommodation is pro-
vided on long distant trains for jour-
ney in comfort including overnight
rest for long distance passengers.
However, 2 minimum of two se-
cond class ordinary coaches ««re
attached for passengers without re-
servation cn iong distance trains with
exception of Rajdhani, Shatabadi
Express ‘rains etc.

Train Services on Bhatni-Varanasi
Section

1%03. SHRI HARI KEWAL PRA
SAD: Will the Minister of RAIL-
WAYS bhe pleased to state:

(a) whether the Government pio-
pose to run additional trains on
Bhatni-Varanasi section in view of
density of passenger traffic: and

(b il so. when?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1I MALJL;KARJUN): (a) There
is no proposal at present to run any
additional train on Bhatni-Varanasi
section.

{b) Does not arisc.

[English]

Employment to Victims of Peruman
Rail Accident
1804, SHRI V.S. VIJAYARA-
GHAVAN: Will the Minister of
RAILWAYS be pleased to state:

{(a) whether applications from the
dependents of those government se:-
vants killed in the Peruman rail ac-
cident in July, 1988 for employment
are still pending:

(b) if so, the details thereof; and
(c) the stens being taken in this’
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) Na.
Sir. :

(b) and (c) Does not arise.
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Development of Palaruvi Toarist
Project, Kerala

1805. SHRI KODIKKUNIL SU-
RESH: Will the Minister of CIVIL
AVIATION AND TOURISM bte
pleased to state:

(a) whetiner Government of Keraia
has submitted any proposal to the
Union Government for developmenz
of Palaruvi project in Kottayam  dis-
trict. Kerala: and

(b) if so, the details thereof?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAQO SCINDIA): (a) No

suclt project has becn received in this
Ministry.

(b) Does not arise.

Tourism Plan for Kamataka

1506 SHRE G . DEVARAYA
NAIK: Wil the Minister of CIVii.
AVIATION AND TOURISM be
pleased to state:

(2) whetier ihe Government have
received any proposal from the Gov-
ernment of Karnatuka for approvai
and financial assistance to develon
tourism centies in the State;

(b) if so. the details thereof: and

¢) the number of proposals that
have bcen considered so far and the
number of proposals that are pending
with the Goverument.

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) to
(c) Yes, Sir. The Government of Kar-
nataka have submitted proposals
along with detailed estimates for fina-
ncial assistance to upgrade 12 pro-
perties of the Karnataka Touiism
Development  Corporation and for
publicity support, which are presently
under  consideration of the Central
Government. Nc other proposal has
been received from the Government
of Karnataka.



111  Written Answers

[Translaticn)

Compensation to the Displaced Per-
sons in Bihar Coal Exploration

1807. SHRIMATI RITA
VERMA:

SHRI BHUVNESHWAR
PRASAD MEHTA:

Will the Minister of COAL bec
picased to state:
(a) the toial area of land under

woa:, companies (E.C.CL., B.C.CL.
and C.C.L.) extracting coal in Bihar:

(b) the pumber of persons who
have been given compensation and
job in lieu of iheir land taken over by
these companies for mining: and

(c) the time by which the remain-
ing persons are proposed to be given
jobs and compensation by the Gov-
ernment?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF COAL (SHRI
S. B. NYAMAGOUDA): (a) to ()
The information is being collected
and will be laid on the Table of the
House.

[English]

National Power Grid

1808. SHRI V. KRISHNA RAO:
Will the Minister of POWER AND
NON-CONVENTIONAL ENERGY
SOURCE bte pleased to state:

(a) whether there is any proposal
to set up a National Power Gtid; and

(b) if so, the nature and objectives
thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES ' (SHRI KALP NATH
RAI: (a) and (b) The National Po-
wer Grid is in the process” of deve-
\opment with the continued augmen-
atior - Extra high Voltage lmcs in
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the Central Sector and creation/
strengthening of the Inter-State and
Inter-Regional transmissiorf links, and

the load despatch facilities.

The prime objectives of the estab-
lisment cf the National Power Grid
arc:

(a) Optimal investment and deve-
lipment of power potential,
Coal and hydro resources in
the best overall interest of the
nation.

(b) Rapid development of integra-
tion of power systems with
resultant  economic  benefits
and improved reliability and
quality of power supply to all
the vital sectors of the eco-
nomy.

{c) Smooth flow of power from
Central (eneration projects to
all the beneficiary States.

Bridge Over Gandak at Narkatia-
ganj
1809. SHRI HARI KISHORE

SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whetker the Government pro-
puse to construct a road-cum-rail
bridge over river Gandak in Narka-
tiaganj-Gorakhpur section of North
Eastern Railway:

(b) if so, the progress made so far:

and
(c) the steps being taken for its

_early completion?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARIJUN): (a) Yes,
Sir.

(b) Progress upto 30th June. 1991
is 16%.

(c) The co-sharers viz. Government
of Uttar Pradesh and Bihar are de-
faulting in the timely release of their
shares of funds for 1990-91 and 1991-
92. They are being pursued to de-
posit their shares. Ministry of Water
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Resources has already agreed to pro-
vide their share and Ministry of Rail-
ways has allocated their share in the
Budget 199i-92. The main work in
the khadir of the river is tentatively
planned for 1962-93 subject to co-
sharers contributing their shares in
time.

[T ranslation)

Modernisation of Saharsa Railway
Station
1810. SHRI SURYA NARAYAN

YADAV : Will the Minister of RAII.-
WAYS be pleased to state:

(a) whether the  Government had
taken a decision regarding moO-
cernisation of some railway stations
{wo years 20.

{(b) if so, tie number thereol and
{he criteria adopted for their selec-
tion:

(¢) whethier Saharsa railway sta-
tion in Bihar also comes in the said
category: and

(d) if so, the
the sieps taken to
above raiiway station?

details thereof and
modernise the

THE MINISTER OF STATE IN
I4E MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) and
(b) Yes, Sir. 67 Railway Stations all
over Indian Railways were selected
1o be develaped as Model Stations in
1986. These stations were selected
out ol the stations serving the State
Capitals, Zonal Headquarters, impor-
tant junctions and places of specific
importance.

(¢) No, Sir.
(d) Does nct arise.

Departure time of Express Train Run-
ning between Ramnagar and Delhi
1811. SHRI ARVIND NETAM:

Will the Mimnister of RAILWAYS be .

pleased to state: .

(a)’ whether the Express train runn-
ing between Ramnagar on North
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East Railway and Delhi junction

. stops at Muradabad station for more

than two hcurs and passengers. have

to face a lot ‘of difficulties as a result
thereof:

(b} 1f so, the steps being taken in
this regard:

(c) whether there is any proposal
to change the departure time of this
train at Rammnagar: and

(d) if not. the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHR1 MALLIKARJUN): (a) to (d)
4055-A Rawngar-Delhi Express ar-
rives Mcradabad at 15.15 hrs. and
gts ammaigamated with 4055 Bareil-
iy-Delhi Express arriving/leaving Mo-
radabad at 16.40 hrs. and 17.10 hrs.
respectively. Tt is presently not ope-
rationally feasible to change the tim-
ings.

Pending Projects in Bihar

1812. SHRI RAM = LAKHAN
SINGH YADAV: Will the Minister
of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether various oil related
schemes/projects in Bihar have been
pending with the Union Governmsnt
for a long period; - o

{b) If so, the. details thereof and
when these projects -and schemes/”
proposals  were received from the
Government of Bihar;

{c) the reasons for delay; and

(d) the time by which the approval
is likely to be given to each of these

- projects and schemes?

THE MINISTER OF PETRO-
LEUM . AND NATURAL GAS-

(SHRI B. SHANKARANAND): (a):

to (d) All proposals received -are-
considered . and . cleared as expediti-:

‘ously as possible.
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Availability of Natural Gas
1813. SHRI VISHWESHWAR

BHAGAT: Will the Minister of PET-
ROLEUM AND NATURAL GAS
be pleased to state the State-wise dis-
tribution of available natural gas at
present?

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B, SHANKARANAND): The
State-wise average supply of natural
gas during the year 1990-91 was as
follows :

(MMSCMD;)

Gujarat . 3.763
Assam 2.544
Triputa . 0.192
Andhra Pradesh 0.113
Tamil Nadu 0.023
Maharashtra . 14.833
Madhya Pradesh 1.627
Rajasthan 1.146
Uttlar Pradesh 4.480
Delhi 0.490
29.211

Rail Link from Hazipur to Sugauli
in Bihar

1814. SHRI KAMLA MISHRA
MADHUKAR : Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Government pro-
pose to lay a branch line from Hazi-
pur to Sugauli vie Vaishali, Sahib-
ganj, Kesira, Gobindganj, Pahadpur
and Harsidhi;

(b) if so, the details of the scheme
in this regard; and

(c) if not, the reasons therefor?
THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

(SHRI MALLIKARJUN): (a) No,
Sir.

" (b) Does not arise.
(c) Constraint of resources.
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Modernisation of Akola Railway Sta-
tion (S.R.)

1815. SHRI PANDURANG PUN-
DLIK FUNDKAR: Will the Minis-
ter of RAILWAYS be pleased to
state:

(a) whether the Akola Railway sta-
tion on Central Railway is being mo-
dernised:

(b) if
therefor:

so, the amount sanctioned

{c) the nature of modernisation:

() the
far: and

amount spent thereon so

(e) the steps being taken by the
Government for speeding up the mo-
dernisation work?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRT MALLIKARJUN): (a) Yes.
Sir.

{b) Rs. 82.18 lakh,

(¢) The modernisation scheme pro-
vides for additional cover over plat-
forms. -improvement to circulating
area. improvements to the station
building. provision of additional foot-
over-bridge, new booking-cum-reser-
vation office. provision of additional
seating arrangements and shelter for
licensed porters.

(d) Rs. 48.64 lakh.

(e) All works proposed to be taken
up are progressing as per schedule
and certain works have been comp-
leted. Remaining works are expected
to be completed by 1993 subject to
availability of funds.

[English]

Konkan Type Railway Projects

1816. SHRI K. MURALEE DHA-
RAN: Will the Minister of RAIL-
WAYS be pleased to state:

{a) whether there is any proposal to
start projects like Konkan Railway
line; and
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